F.No. 20-1/CPIO-NDCESTAT/ 2025
Customs Excise And Service Tax Appellate Tribunal

West Block No.2, R.K. Puram, New Delhi

I.D. No. 20-01/2025
Date: 31.01.2025

To

Shri N. Raja
L-4, Customs & GST Staff Quarters
38™ main, BTM-2nd Stage

KAS Officers Colony
Bangalore-560068

Sub: Information sought under Right to Information Act, 2005.
Sir,

1. Reference to your letter No. dated 31.12.2024.

2. Annexed herewith the reply of RTI application as received from the
Administration Section  of this office vide letter No.
SS/RTI/MISC/CESTAT-ND/Admn.QO18—Vol-IV dated 31.01.2025. It
is submitted that this office is uploading the information suo-moto
related to this office on it’s official website-
https://cestat.gov.in /noticestatis# under the head of
“Notice/Circular/Tender /RTI”.

3. This is for your further necessary action, please.

Yours faithfully,

(Monika Devi) .
Technica! Officer

Copy to:
1. Shri Balasubramani S, CPIO/CESTAT, Bangalore-5600009.
\/2. Internal copy to Computer Section, for upload & Return CESTAT, New
Delhi.



F.No. 33/RTI/MISC/CESTAT-ND/Admn.2018-Vol.IV

Customs Excise & Service Tax Appellate Tribunal
West Block No.2, R.K. Puram, New Delhi — 66

Dated :27.01.2025
CPIO I.D. No. 20-01/2025

Sub: Information under the RTI Act, 2005 —reg.

With reference to the RTI application filed by Shri N.Raja, dated
23.12.2024  and transferred by Ministry of Finance on 10.01.2025 in
CPIO I.D. No. 20-01/2025, the relevant information is as under:

1. copies of pay fixation orders done post 2006 (after 6% pay
commission) and post — 2016 (after 7" pay commission ) including
promotion, MACP, pay upgradation from GP-4600 to GP-4800 and
from GP-4800 to GP-5400 in respect of the following persons:

1 Mr. J.K. Golay, SPS

2 MS. Seema Sadana, SPS

3 Ms Chanderkanta, SPS

4. Ms. Anitha Jaya Kumar, SPS

5. Mr. L.P. Pant, SPS

6 Ms. Kamala, SPS

7 Ms. Ranju Madra, SPS

8 Mr. P.K. Neela Reddy, SPS

9 Mr. Mahesh Kumar, SPS (may be sought from CESTAT,
Mumbai) _

10.  Mr N. Raja, SPS (may be sought from CESTAT, Bangalore)

(Monika Devi)
Technical Officer

To
CPIO, CESTAT, New Delhi




\ Date:’

Slgnature & Designation of Head of Of
Annex-ll

Statement of fixation of pay -under Central Civil Servnc,:ta ( Revnsed Pay) Rul

2008 -

‘Name of the Government Servant

Designation of the post in which pay is to:
be fixed as on January 1, 2006

Status (Substantive/Officiating) X Substantlve
" Pre-revised scale(s) of pay applicable for : Rs 7500-250- 12000/—~ i
‘the post (In case more than one scale of " Rs.8000-275-13500(w.e f
pay is applicable for the post and these / (on:-completion of 4 years]
have been merged in pursuance of th . ‘
recommendation of the Sixth CPC in a i

single revised scale, the scale of pay in
which the employee was actually drawing

his pay should be specified)

Existing emoluments as on January 1,

2006-
(a) Basic pay (including Stagnation : Rs. 8,500/-
' Increments, if any)

(k) Dearness Pay : Rs. 4,250/-
() Dearness Allowance applicable at :@24%Rs.3, 060/-

AICPI average 536(1982=100) .
(d)”  Total existing emoluments [(a) to : Rs. 15,810/-

()]
Revised pay band and grade pay Rs. 9300-34800/- (PB-2)
corresponding to the pre-revised scale - Rs. 5400/- (on completiol
shown at Sl. No.4 above. (In the case of service in the pre-revised
HAG+ and above the appropriate scale 01/01/06 as shown at Srl

above). _ O il
‘may be mentioned) ‘
i : Rs. 15,810/- - /

Pay in the revised pay band/scale in
which pay is to be fixed as per the fitment
table attached at Annex-l. ]

- Grade pay to be applied in terms of Rule: ‘Rs. 5400/-
4 of CCS (RP) Rules, 2008. : '




10. .

11.

12.

13.

Any other relevant information

,if applicable [Notes
ow Ruld 7(1) of CCS (RP)

Name and pay of the junior
also to.be indicated distinctly.

sed’ pay with reference to the :
bstantive Pay in cases where the pay

k2

ﬁxed in the officiating post is lower than

the pay fixed in the substantive post if
applicable [Sub Rule (2) of Rule 7]

Personal Pay, if any (Notes 6 and 8 below:

Rule7(1)
Revised emOiiihients after fixation

(@  Payin the revised Pay Band/Pay :
Scale

: ,(b)v, . Grade Pay

"E(C)k % Special Pay, if admissible (Sub Rule:

1(C) of Rule 7)«,
(d)  personal Pay, if admissible

(e)  Non-Practicing Allowance, if :
- admissible [Sub Rule 1(D) of Rule7]

Date of next increment (Rules 9810) and:
pay after grant of increment

Date of Increment

Rs.5400-
NI / |

Nil

Nil |
Rs. 15,810/- (PB-2) [

(7]

Nil

NA

Pay after Increment §

Pay in the Pay _
| Band/Scale

Grade Pay (
applicable)

01/07/2006

s Rs. 16,450/- Rs. 5,4
01/07/2007 Rs. 17,110/- =« |~ Rs. 5,4
01/07/2008 ] T

Rs. 17,790/-

Rs. 5,4 :

Ve

Wast Biock No. =
New Deiti-"




IV-HISTOR®
Period - :aq
a .
e | a4 | g | T O A A e . m.g-;
s, W Qi e ‘
No. | From |To Post scale of pay & < B [2fx
Office with station Substantive Officiating Eve;gti‘daff?'
eir
_— ~ “J' t?,:»? T~ o
a - ‘*F No. 2713112008-Ad C T —
2 L v Govemm it of Indaa - —
Department' of Revenue o
Ad.IC . —_
N Py - ,

' New Delhi, the 3™ October, 2010 —
- To ? ' ' ' _—
' i Registrar, —

'CESTAT D » , P
New Delhi L o

Sub:- Pay f xat:on on grant n functlonal scaie under Rule _13 of CCS(RP) -
Ruies 2008 in, respect offSemor Prlvate Secretary in CEST AT L

| This has reference to ‘your letter F.NO. /6"’/CPC/CESTAT/OQ-Admn/Part I dated

27.1.2010 addressed to Department of Expendltur
to state that the matter has been examined in this Department in consultation with
d to grant the benefit of one increment @

Department of Expendlture It has been decide
3% on fixation ‘of pay on grant of NFSG in the grade pay of Rs.5400/- in the pay band -
PB -2 to Senior Private Secretary in CESTAT.

Yours faithfully

C \‘/Najf()/)’

' (Victor James)
Under Secretary to the Govt.of India

e on the subject mentioned above and
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", IV HISTORY &V

Period- : L Pay o E -
& 4 A1 7 B ' ’ - ' ]

S J ® | emad ' A 1372

S.No. | From|To. | Post scale of pay & [ SER L Event affect

1 | Office with station Substantive | Officiating - [Vide ins

eI SN, YWNUNSH S J SES S B et b o B = L e B ey ""—\,—V"-*:‘.-‘w- N

~ g, S F.No. 348/54/CESTAT/90 -

_Customs Excise & Service Tax Appellate Tribunai’
West Block No. 2, R.K. Puram, New Delhi - 66
| | Dated : 3@11.2010

ORDER

Consequent upon the approval from the Ministry vide their letter no. 27/31/2008-
. Ad.1C dtd. 5.10.2010 for grant of the benefit of one increment @ 3% under Rule 13 of CCS
ﬂ-j (RP) Rules, 2008 on grant of non-functional scale in the grade pay of Rs. 5400/- in Pay Band
o PB-2 to the Senior Private Secretaries of this Tribunal, the pay of Shri J.K. Golay, Senior
Private Secretary, on upgradation to the grade pay of Rs. 5400/- w.e.f. 1.1.2006 is fixed as

under : _
Srl.No. Particulars Pay in the | Grade Pay
_ - = Pay Band .

1. Pay as on 1.1.2006 in the Grade Pay Rs. 4800/- | Rs. 15,810/~ | Rs. 4800/-
2. Pay as on 1.1.2006 on grant of Non-functional | Rs. 16,430/- ‘Rs. 5400/-

scale in the Grade Pay Rs. 5400/~ (on ‘

completion of 4 years service in pre-revised

scale Rs. 7500-12000/-) | L
3. Pay on grant of annual increment on 1.7.2006 _ | Rs. 17,090/~ | Rs. 5400/-
4. Pay on grant of annual increment on 1.7.2007 Rs. 17,770/~ |Rs. 5400/~ | |
3. Pay on grant of annual increment on 1.7.2008 | Rs. 18,470/~ | Rs. 5400/-
6. Pay on grant of annual increment on 1.7.2009 | Rs. 19,190/- | Rs. 5400/~
7. Pay on grant of annual increment on 1.7.2010 Rs#19,930/- | Rs. 5400/~ ™ -

Date of next increment: 1.7.2011

#%‘,‘;&J;g[p( ,

e

VA,
(S. Chandran)
Registrar




ORDER

of Rs. 5400/-(PB-2) is re-fixed w.e.f.

Consequent on his repatriation from the post of Principal Private Secretary
from O/o Serious Fraud Investigation Office, M/o Corporate Affairs, New
Delhi in the scale of pay of Rs. 15600-39100 with Grade Pay of Rs. 6600/~
Sh. J.K. Golay joined this Tribunal as SPS w.e.f. 12.07.2016 (F/N) and the
pay of Sh. J.K. Golay, SPS in the scale of Rs. 9300-34800 with Grade Pay

12.07.2016 as under:-

S. Pay drawn Basic Pay | Grade Pay

No. (Rs.) (Rs.)

1 Pay as on 01.07.2010 19930 5400
Date of deputation
08.11.2010

2 notional annual increment 20690 5400
w.e.f 01.07.2011

3 notional annual increment - 21480 5400
w.e.f. 01.07.2012

4 notional annual increment 22290 5400
w.e.f. 01.07.2013

5 notional annual increment 23120 5400
w.ef. 01.07.2014

6 notional annual Increment 23980 5400
w.e.f. 01.07.2015 .

7 notional annual Increment 24870 5400
w.e.f. 01.07.2016 :

After implementation of 7% CPC

9300-34800+ 5400/-(PB-2)

PN

Copy to :

Pay & Accounts Officer, D/o Revenue,
Accounts Officer, Cash & Accounts Section, CESTAT, New Delhi

Individual Concerned
Service Book/Personal File

Guard File/Office Copy

M/o Finance, New Delhi.

Customs, Excise & Service Tax

1. | Pre-revised Pay Band and Grade Pay or Scale
2. | Existing Emoluments Rs. 23980/- + 5400/-
(a) Basic Pay (Pay in the applicable Pay Band
plus applicable Grade Pay or basic pay in the
applicable scale) in the pre-revised structure
as on January 1, 2016.
(b) Dearness Allowance sanctioned Rs. 36725/-
w.e.f. 01.01.2016.
(c) Existing emoluments (a+b) Rs. 66105/-
3. | Basic Pay (Pay in the applicable Pay Band Plus | Rs. 29380/-
applicable Grade Pay or basic pay in the applicable
scale) in the pre-revised structure as on January 1,
2016.)
4. | Applicable Level in Pay Matrix corresponaing 10 ray | Levery
.. | Band and Grade Pay or scale shown at S. No. 1 )
5. | Amount arrived at by multiplying Si. No. 2 by 2.57. Rs. 75506.6
6. | Applicable Cellin the Level either equal to just above | 13
the Amount at Si. No. 5
7. | Revised Basic Pay (as to Si: No. 6) Rs. 75600/~
8 Date of next increment (Rule 10) and Pay after grant | 01.07.2016
-1 of increment
Pay after increment in .
Date of Increment applicable Level of Pay .
Matrix
Rs. 77900/-
01.07.2016
Date of Next Increment — 01.07.2017
&bng-ﬂJ-—d
(Bineesh Kumar K.S\)
Deputy Registrar(Admn.)

Deputy Registrar (Adm "
Appellate Tribunal

- New Demi-noos&

nt

Remarks -~
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1 ] F.No. 349(5)/CESTAT/85Nol -l N
- \ Customs Excise & Service Tax Appeilate Tribunal : ]
] West Block No. 2, R.K. Puram, New Delhi — 66. - 3 i
—— Dated : 15/22642 :
iy OFFICE ORDER SOIADE
"_ In compliance of the internal audit observation dated 3.6.2009 and clarification
received from the Ministry of Finance vide letter no. 27/31/08-Ad.1C dtd 17.5.2010 and
9.1.2012, the pay fixation order under CCS (RP) Rules, 2008 dated 15.08.2008 in
p—— - respect of Smt. Seema Sadana, Senior Private Secretary, CESTAT, New Delhi is
revised as under :
———————— e Basic Pay in the post of Steno Gr. i in the pre- | | Rs. 6650/-
- revised pay scale of Rs. 5000-150-8000 w.elf.
0.01.2008
— Pay in the Pay | Grade Pay
5 Band (Rs.} 1(Rs.)
Revised Pay band and grade pay corresponding 1o | 9300-34800/- | 4200/-
—_— the pre-revised scale as per CCS (RP) Rules, 2008 PB-2 T
Pay in the seviged pay band/ grade pay ;| 12370/~ 4200/-
as on 1.4.2006 :
— Pay on grantof annual increment w.e.f. 1.7.2006 . 112.870/- 4200/-
ofion 1o the post of 5r.P.5 welf |: | 13390/ 4600/-
{’ 61.12.2006 per the clarification recd. from the
“NMiaistry; Téferred above)
Pay on grant of annual increment w.ef 1.7.2007 : 113,930/- 4600/-
Pay on grant of annual increment w.ef. 1.7.2008 - | 14,490/ 4600/-
| Pay on grant of annual increment w.e.f. 1.7.2009 15,0704 4,600/-
| Pay w.e.}AﬂJZi n completion of 3 years in | : | 15,680/ 4800/-
the pre-fgvised SCi of Rs. 6500-10500/ and
| upgradation 15 IRe pre-revised scale of Rs. 7500-
250-12000/- in terms of Ministry's letter no.
27124/2001-Ad.ic dtd. 31.05.2001
Pay on grant of annual increment w.e.f. 1.7.2010 - 116280/- 4,800/
- "Pay on grant of annualincrgment w.e.f. 1.7.2011 . | 16920//- 4,800/~
B Next increment on 01.07,£012 /\ W Y\/ ~
' B .,

( \ et
(S. Chandran)
Registrar

»

(s o

(;1? ob e . : , ! '
e\ AL - Tqee0 | | | | —t
T (57 813582/ [huwnual Tn

c{®t]get] Q. e - RIS g



F.No. 349(5)/CEGAT/85
Customs Excise & Service Tax Cifﬁ
Appellate Tribunal
West Block No.2, R.K. Puram,
New Delhi-66 A
Dated : 12.12.2006

Office Order

Consequent upon her promotion .to the post of Senior Private
Secretary in the scale of Rs. 6500-200-10500/- vide this Tribunal’s order
no. 3/CEGAT/DPC/PA-PS/93-RR dated 30.11.2006 Smt. Seema Sadana
has taken over the charge with effect from the forenoon of 01-12-2006.
Hence, the pay of Smt. Seema Sadana, Sr. P.S. is fixed in terms of FR
22(1)(a)(i) as under :-

1. Basic Pay as on 1.12.2006 in the post of Rs. 6,650/-
Steno, Gr. II in the scale of Rs. 5000-150-8000/-

2. Pay after granting regular Annual Increment in the Rs. 6,800/-
Pay scale of Rs. 5000-150-8000/- «» 12> © N

3.  Pay after notional increment in the lower scale - Rs. 6,950/-
Rs. 5000-150-8000/- @ 150/-
4.  Pay fixed inthe post of Sr. P.S. in the Scale of Rs. 7,100/-
Rs. 6500-20Q:1ﬂ,§00/- w.e.f. 1.12.2006
Date of Next Ineremeént : 1.12.2007
ate of Nex n ‘ fi\\,\, /L,
B YOt (S. CHANDRAN)
Assistant Registea Reglstrar

Appellate Tep o 1 3 :

>

4 -— '&Z&dbé




10

IV HISTORY
Period Pay SFg -
] 9& ¥4 A o e e
T w wF W R
S. No. | From|To Post scale of pay & kS i Event affec
Office with station Substantive | Officiating [Vide in¢

T2z | 3 2 5 6 T

—— within one month.

ORDER

F. No. 3/CESTAT/DPC/PA-PS/03-RR
Customs, Excise & Service Tax Appellate Tribun
West Block - 2, R K Puram, New Delhi - 66

Dated: 30" N

Consequent upon the recommendations of the Departr
—— Promotion Committee, Smt. Seema Sadana, Stenographer Gr
| the Tribunal is promoted to the post of Senior Private Secret:
| regular basis in the pay scale of Rs. 6500-200-10,500/- with

| from she takes over charge.

She will be on probation for two years.

Smt. Seema Sadana may submit her option for pay fi:

i

(S. CHANDRA]

Registrar
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IV HISTORY & VERIFICH

" W % T et
- Post scale of pay &
- Office with station

FORM oF OPTION

[See rule 6 (2)]
*1 I, g&e g‘a-Aq £ hereby elect the revised pay
from st January, 2016 )

draw pay in the existi
promotion/upgradation to the post of

Existing Pay Band ang Grade Pay R & ~ IuFoo 4 Sucso.
Signature g 'e& ”Qf‘:‘_’ 7
Name S E EMB {:ﬁ&ﬂﬂ A’
Designation Ry, E‘d&‘ &g\'d« y
Office in which employed STHT, N D ELH
To be scored out, if not applicable. :
UNDERTAKING
my pay having} been fixed in a Mmanner ¢

ontrary to the Provisions
tly, any excess payment so made shaj be refunded by me to the
ayments due to me o otherwige,

Signature % ’ g !
Name .—SE‘E{"\‘A’ QﬁQﬁﬂﬂ

. Designation C,(':S‘fﬁ‘f N & f
s COSTHT, N peLy
Date : \- ¥ V& ’

Place : Nw M\/\:\

I hereby undertake thay ip the event of
contained in thege Rul

€s, as detected subsequen
Government either by adjustment against futuyre p




Statement of Fixation of Pay under Central Civil Service (Revised Pay) Rules, 2016

™y _ - .
1. | Name of th. Employees . SEEMA SADANA

2. Designation of the post in which pay 1s to be fixed SR. PRIVATE SECRETARY
as on January 1, 20 1,6

3. | Status (Substantive/Officiating) Substantive
arof\rovro 3
4. | Pre-revised Pay Band and Grade Pay or Scale 93»’»*‘?338?—:9%& Psﬁﬁ';%gsagﬂu

815 29iuR ((89 desives)
5. | Existing Emoluments . R4 Ea L 3he e / -
(a) Basic Pay (Pay in the applicable Pay Band | Rs. 25850/-/
plus applicable Grade Pay or basic pay in the
applicable scale) in the pre-revised struwec'uim
as on January 1, 2016.

(b) Dearness Allowance sanctioned Rs. 32313/-
w.e.f. 01.01.2016.
(c) Existing emoluments (a+b) Rs. 56228/-

6. | Basic Pay (Pay in the applicable Pay Band Plus | Rs. 25850/-
applicable Grade Pay or basic pay in the applicable
scale) in the pre-revised structure as on January 1,
2016.

7. | Applicable Level in Pay Matrix corresponding to Pay | Level-09
Band and Grade Pay or scale shown at
S. No. 4

8. | Amount arrived at by multiplying Sl. No. 5 by 2.57. Rs. 66435/- ~

9. | Applicablc Cell in the Level either equal to just 11
above the Amount at Sl. No. 8 .
Al
10. | Revised Basic Pay (as to Sl. No. 9) \/ RS. 67200/-
\ ,

/
L

=
o

N

11. | Stepped up pay with reference to the revised Pay of NA e
junior, if applicable (Rule 7 (8) and 7(10) of CCS
(RP) Rules, 2016) Name and pay of the junior also
to be indicated distinctly.

12. | Revised pay with reference to the Substantive Pay NA
in cases where the pay fixed in the officiating post
is lower than the pay fixed in the substantive post if
applicable [Rule 7 (11)}

13. | Personal Pay, if any [Rules 7(7) and (8)] NA

14. | Non-Practicing Allowance as admissible at present NA
in the existing pre-revised structure(in terms of




Co
G

Date of next increment

(Rule 10
grant of increment

Date of Increment
====2lincrement

01.07.2016

atian Whond
uader (Central Civil

- a g [] . s
R”i”d& Fouynd Correct.

St

Date : 05.08.2016

Office CESTAT,
M/o Finance,
D/o Revenuye

N A I Grizign g
& Service Tax Appeilats Tribunal
3/ West Block No-2

New Dalhj-1 10Cs6

oG

-
ot

Deputy Rzistrar L(&dmn. ) P
Customs, Excise & Service Tax
Appeliate Tribunaj
West Block No. 2, RK. Puram
New Delhj-1 10066




F.No. 27(35)/ACP/CESTAT/Admn.08
Customs, Excise & Service Tax Appellate.Lribunal
West Block No.Il. R.K. Puram New Delhi — 110 066.

Date : 3 .795.20¢
ORDER

Consequent upon the implementation of the Assured Career Progression Scheme for t
Central Government Civilian Employees vide DOP & T O.M. 35034/1/97-Estt.-D dtd. 9.8.199
- the duly constituted Selection Committee of CESTAT for financial upgradation, in its meetir
§ held on 23.5.2008 has approved the first financial upgradation of the following Steno Gr. 1 to tt
& pay scale of Rs. 6500-200-10500/- w.e.f. the dates mentioned against each :

S.No. Name & Designation Date of Eligibility

1. Ms. Chanderkanta, Steno Gr. I 12.6.2007
2. Ms. S.R. Mokal, Steno Gr. II 16.11.2007
3. Shri M. Mondal, Steno Gr. II 10.11.2007

The ﬁnancial benefits allowed under this scheme shall be final and the pay shall not b
refixed on regular promotion to the higher grade.

- On financial upgradation under the scheme, the pay of the beneficiary shall be fixed unde
the provision of FR 22 (1)(a)(i) subject to the minimum financial benefit of Rs. 100/-

The senior will not claim any stepping up/ antedating of their pay with their juniors wh
have been allowed financial upgradation under this scheme.

The financial upgradation under this scheme being furely personal to the employee, ther:
shall be no change in their existing designation/ status,seniority in the grade and nature of duties.

They are deemed to have given their unqualified acceptance for regular promotion or
occurrence of vacancies subsequently. - / Rﬁ:
N ,'—' ‘iL

(S. CHANDRAN
/ Registra;
Copy to a@;ﬁﬁ;g@;;g{/;ze S




FNo.27/31/2008-Aa.IC
Gbvernment of India
Ministry of Finance
Department of Revenue
Ad.1IC

LT Y

New Deihi, the 1% Jan., 2009

Registrar,
CESTAT,
New Delhi

.- Clarification on-CCS(Revised Pay) Rules, 2008-reg

/

‘ This has refefence to your letter F.No.1/6"™ CPC/CESTAT/008-Admsi  daied
18.92008 addressed to Department of Expenditure with a copy to this Dupartment
regarding revised pay scale for Senior Private Secretary. '

2. ltis hereby clarified that Senior Private Secretary in CESTAT who has already
completed 4 years of service in the _pre revised pay scale will be eligible for, the grace
pay of Rs. 5400/- in PB Il w.e.f. 1.1.2006 and those Senior Private Secretaries who /il
complete 4 years of service after 1.1 006 will be eligible for revised grads pay from the
date whenever they complete 4 years of service ’ {

-

Yours faithfully

C:::} ¢ 5.,6'@[/_) ’

(Victor James)
Under Secretary to the Govt.of india




I F.No.27/31/2008-Ad.IC
Y Government of India
/ \ Ministry of Finance:
Department of Revenue-
- " AdIC

wharirirk

N ihi, the 17" May, 2010

Registrar,
CESTAT,
New Delhi

/ Sub:- Pay $cale in the Grade of 8PS carr}ing pre revised scale of Rs.6500-10500
rega!'dil'lg - . :

Sir,

This has reference to your letter F.No.1/6"™ CPC/CESTAT/09/-Admn/Part Il dated
31.12.2009 seeking clarification on the pay scales of Senior Private Secretaries in the
Tribunal. The matter was examined in this Department and it is noted that Shr
Kandaswamy, Smt.Seema Sadana and Smt. Chanderkanta had not completed 3 years
service as on 1.1.2008 and therefore they cannot be granted grade pay of Rs.4800/ (as
admissible to the officials holding pre revised pay scale of Rs.7500-12000). In view of
this, the observation made by the audit is in order and these persons may be granted the
grade pay cormresponding to the pre-revised scale of Rs.6500-10500 only.

Yours faithfully

ol

(Victor James)

" Under Secretary to the Govt.of India

FN0.27/31 /08-AdIC"~ .-
- Governiment of India
. Ministry of Finance
Department of Revenue

The Registrar, : -
Customs, Excise and Service Tax Appellate Tribunal,

West Block No. 2,

R.K. Puram,

New Delhi.

Subject : Pay Scale in the Grade of SPS camymg pre revised scale of Rs.6500—
10500- regarding.

Sir,

This has reference to your letter F.No.1/6* CPC/CESTAT/09/Adumn/Part 1T datetg
16.12.2011 and 18.11.2011 regarding the representations pf SP.S of die'Tnbunalﬂ-v et
recensider the matter of grant of pay scales of Rs.4800/- on their promotion from St..
Grade I : .

The matter was reconsidered in the Department and it has been decided that s}gce
the officers were promoted much after 01.01.2006 to the post of SPS they are not et_mt:g
of Grade pay of Rs.4800/- w.e.f 01.01.2006. Therefore, the clarification communical

to CESTAT vide letter dated 17.05.2010 is in order.
N




F.No. 348(74)/CESTAT/95
Customns Excise & Service Tax Appeilate Tribunal
West Block No. 2, R.K. Puram, New Delhi - 66. N
Dated : é /3/2012
OFFICE ORDER

In compliance of the internal audit observation dated 3.6.2009 and clarification
received from the Ministry of Finance vide letter no. 27/31/08-Ad.1C dtd. 17.5.2010 and

9.1.2012, the pay fixation order of Smt. Chander Kanta, Sr. P.S., CESTAT, New Delhi

under CCS (RP) Rules, 2008 dated 19.9.2008 is revised as under :

revised pay scale of Rs. 5000-150-8000 as on

Basic Pay in the pos‘t‘.of Steno Gr. It in the pre- I Rs. 6500/-

1.1.2006

I i
and {Rs.)

Revised Pay band and grade pay corresponding to I
the pre-revised scale as per CCS {RP} Rules, 2008 B-2

_Pay in the revised pay band/ grade pay as on 9

1.1.2006 I

ay on grant of annual ncrement wied. 17,2006 || 12,580/ |40/ |
Pay on grant of ACP in the pre-revised pay scale of I

Rs. 6500-200-10500 w.e.f. 12.6.2007

Pay fixed on grant of ACP and annual increment 3,61

w.e.f. 1.7.2007

Pay on grant of anaual increment w.e.f. 1.7.2008 g 4

Promoted to the post of Sr.P.S w.e.f. 4.8.2008 %
Pay on grant of annual increment w.e.f. 1.7.2009 - 14,730/-

pre-revised scale of Rs. 6500-10500/- and
upgradation to the pre-révised scale of Rs. 7500-
250-12000/- in terms of Ministry's letter no.
27/24/2001-Ad.1C dtd 31.5.01

Pay fixed on grant of financial upgradation & 15,910/-
annuatincrement w.e.f, T7. _
1.7.2011

>

Date of next increment: 1.7.2012

Pay w.e.f. 12.6.2010 on completion of 3 years in the I 14,730/- 4800/-

(S. Chandran)
Registrar




F.No. 348(74)/ CESTAT/Admn. /95
Customs Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi - 66.

Dated : 18.04.12
OFFICE ORDER

In compliance of the clarification received from the Ministry of Finance vide
O.M. No. 10/02/2011-E.Ill/A dtd. 19.03.2012 under Rule 10 of the CCS (RP) Rules,
2008 the pay is fixed in respect of Smt. Chanderkanta, Senior Private Secretary,
CESTAT, New Delhi as under:

Basic Pay in the post of Steno-Il in the pre-revised pay
scale of Rs. 5000-150-8000/- w.e.f. 01.01.2006

Revised Pay band and grade pay corresponding to the pre-
revised scale as per CCS (RP) Rules, 2008

Pay in the revised pay band/ grade pay as on 1.1.2006
Pay on grant of annual increment w.e.f. 1.7.2006

Pay on grant of ACP in the pre-revised pay
6500-200-10500 w.e.f. 12.06.2007

Pay fixed on grant of ACP and annual increment w.e.f,
1.7.2007

Promoted to the post of Senior Private Sec.

w.e.f. 04.08.2008
| 115060/- 4600/-

Pay w.e.f. 12.06.2010 on completion of 3 years in the pre- 15060/ - 4800/-
revised scale of Rs, 6500-10500/- and upgradation to the

pre-revised scale of Rs. 7500-250-12000/- in terms of

Ministry’s letter no. 27/24,/2001-Ad-IC dtd. 31.05.01 ,
Pay fixed on grant of financial upgradation & annual 6260
increment w.e.f. 1.7.2010

Pay on grant of annual increment w.e.f, 1.7.2011 . 16900/ - 4800/ -

Next increment on 0 2012




. No. 348(r4)/CESiAal YO/ VOI-1l/ AQITLIL.
Customs Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi - 66.

Dated : 16.07.14
ORDER

Consequent upon completion of 04 years of regular service in the
Grade Pay of Rs. 4800/-, the pay of Smt. Chanderkanta, Senior
Private Secretary, as per notification no. 1/1/2008-1C dated 29.08.08,
is upgraded to the Grade Pay of Rs. 5400/- w.e.f. 12.06.2014 and her
pay is fixed as under:-

Particulars Pay Band Pay in the | Grade
{Rs.) Pay Band
(Rs.)

!
Pay drawn as on 11.06.2014 ;9300~34800/—‘ 18230/-
| PB-2 !
Pay wef 12062014 on| |
completion of 04 years and |
upgtadation 1o the pre-revised
scale of Rs. 7500-250-
12000/- in terms of Ministry’s

f
i18230/-
|
|
Letter no.27/24/2001-AdJC!
T

5400/-

dated 31.05.2001

/

Pay fixed on grant of financial
upgradation & annual
increment w.e.f. 01.07.2014

|
|

19640/ -

’,-\
16914
ukesh Gupta}
Assistant Registrar(Adrrin\.)

Cop}'ﬁo :

. The- Pay & Accounts Officer, Ministry of Finartc_e/,“Depttv of
Revenue, New Delhi ‘ '

. The Accounts Officer, Cash & Accounts 1611, STAT, Delhi

. Smt. Chanderkanta, Senior Private S retary, CE?‘A , Delhi

Personal file/ Service Book . l‘ (m

. Guard file/ Office copy




+_atement of Fixation of Pay under Central Civil Service {Revised Pay} Rules, 2016

»

) \W%f N

1. Name of the Employees CHANDERKANTA )
2. | Designation of the post in which pay is to be fixed SR. PRIVATE SECRETARY .
: as on January 1, 2016 it
3. | Status (Substantive/Officiating) | Substantive s
4. | Pre-revised Pay Band and Grade Pay or Scale ﬁaﬁﬁ@@ P‘GMWQ/‘@ =
;;;w T teving wam 3

5. | Existing Emoluments f% %Q%@@/ﬁq§,&g

(a) Basic Pay (Pay in the applicable Pay Band Rs. 25800/ - o
plus applicable Grade Pay or basic pay in the
applicable scale) in the pre-revised structur,
as on January 1, 2016. w DAADA

(b} Dearness Allowance sanctioned Rs. 32250/-
w.e.f. 01.01.2016.
(c) Existing emoluments (a+b) Rs. 58050/~

6. Basic Pay (Pay in the applicable Pay Band Plus | Rs. 25800/- —
apphicable Grade Pay or baoic pay in the applicablc
scale) in the pre-revised structure as on January 1,
2016.

7. | Applicable Level in Pay Matrix correspondmg to Pay | Level-09
Band and Grade Pay or scale shown at
S. No. 4 g e

Aol

8. | Amount arrived at by multiplying SL No. 5 by 2.57. | Rs. 66306/~ »~—

9. | Applicable Cell in the Level either equal to just 09
above the Amount at Sl. No. 8 /

10. | Revised Basic Pay (as to Sl. No. 9) \/‘ Rs. 67200/,—/

11. | Stepped up pay with reference to the revised Pay of | NA
Jjunior, if applicable (Rule 7 (8) and 7(10) of CCS
(RP) Rules, 2016) Narne and pay of the j Jumor also
to be indicated distinctly.

12. | Revised pay with reference to the Substantive Pay NA
in cases where the pay fixed in the officiating post
is lower than the pay fixed in the substantive post if
applicable [Rule 7 (11)]

Personal Pay, if any [Rules 7(7) and (8)] NA

Non-Practicing Allowance as admissible at present NA
in the existing pre-revised structure(in terms of




Para 4 of this OM)

15 | Date of next increment (Rule 10) and Pay after 01.07.2016 £

grant of increment

Pay after increment i
applicable Level of P,

Date of Increment

Matrix
01.07.2016 ~ /
/Rs.69200[- Tk

Py
- uné

Revised Pay) Rules, 2018.

&t‘ckod & Found Correct.

Nil ;

xati 1/01/20%

.

}6 An otheB relevant information
pn @8 'on ¢ .

VEPA R w16
W”‘"‘mﬂ AL

Date : 05.08.2016 Siguatuie & Desigitation of Ilca of Dcpartmen

Office : CESTAT, T TET @A /AL MOEAN KUMAR F—
. nae e S Regiairac i
M/o Finance, LYY U Al @Y Sriend Sy f'

Customs Excise & Service Tax Appeliate Tribunal i

D/o Revenue
gfee )l Wes / West Biock No-2 ]

. . g 9% el / New Delhi-116268 i
A% |
- ,’
S)81¢ AT —
Deputy == : - tdmn.) ;
Customs, Exc. - . ~zrvice Tax .
' Appeliaiz 1. Lunal :
West Biock No. 2, R.K. Puram b
New Dethi-110066
[



Annex-Il

ervice (Revised Pay) Rules, 2008

Statement of fixation of pay under Central Civil S

Name of the Government Servant Smt. Anita Jyakumar

Designation of the post in which pay is to: Steno Gde-ll

be fixed as on January 1, 2006

vOther‘ gmo.lumcnts tailing under"

Status (Substantive/Ofﬁciating) Substantive

Pre-revised scale(s) of pay applicable for Rs. 5000-150-8000/-
the post (In case more than one scale of

pay is applicable for the post and these

have been merged in pursuance of the

recommendation of the Sixth CPC in a

single revised scale, the scale of pay in

which the employee was actually drawing

his pay should be specified)

Existing emotluments as on January 1, "
2006- ’,»#””
(a) Basic pay (including Stagnation : Rs. 6,050/~ ('NEW_»at}
Increments, if any) e ‘é",‘v‘% L
(9) Dearness Pay ; Rs. 3,025/-
(h) Dearness Allowance applicable at :@24%Rs.2,178/-
AICPI average 536(1 982=100)
(d) Total existing emoluments [(a@)to: Rs. 11,253/~

()]

Revised pay band and grade pay
corresponding to the pre-revised scale
shown at Sli. No.4 above. (In the case of
HAG+ and above the appropriate scale
may be mentioned)

Rs. 9300-34800/-
Rs. 4200/-

7. Pay in the revised pay band/scale in Rs. 11’260/' o

which pay is to be fixed as per the fitment
table attached at Annex-l.

8. Grade pay to be applied in terms of Rule: Rs. 4,200/-

4 of CCS (RP) Rules, 2008.

9. Stepped up pay with reference tothe - Nil




revised of Junior, if applicable [Notes

7 and 10 below Rule 7(1) of CCS (RP)
Rules, 2008]. Name and pay of the junior
also to be indicated distinctly.

Revised pay with reference to the : Nil
Substantive Pay in cases where the pay

fixed in the officiating post is lower than

the pay fixed in the substantive post if

applicable [Sub Rule (2) of Rule 7]

Personal Pay, if any (Notes 6 aind 8 below: Nil
Rule 7(1)

Revised emoluments after fixation

(@) = Pay in the revised Pay Band/Pay : Rs. 11,260/-
Scale
(b)  Grade Pay : Rs. 4,200/-
(c)  Special Pay, if admissible (Sub Rule:  Nil
1(C) of Rule 7)
(d) . personal Pay, if admissible : Nil
(¢)  Non-Practicing Allowance, if : NA

admissible [Sub Rule 1(D) of Rule7]

Date of next increment (Rules 9&10) and:
pay after grant of increment

Date of Increment . Pay after Increment ,

: Pay in the Pay Grade Pay (Where@

: Band/Scale applicable) :
01/07/2006 Rs. 11,730/- Rs. 4,200/-
01/07/2007 Rs. 12,210/- Rs. 4,200/-
01/07/2008 % LRs. 12,710/ Rs. 4,200/-

14.  Any other relevant information : NA

r et Lo ov Aefredafon s dbe oy 4

Yay Moh ety fiv-Aes i dk e
' Paﬁo&m > ?%E——H—'@ R 1204 q2ee) Lol Mg W
Date: 99 \ l\ @% a Signature & Designation of Head @
sr T &Y ISTRAA
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F. No 348 (76 /CESTAT/Admn-1998
Customs Excise & Service Tax, Appellate Tribunal
West Block No.2, R.K. Puram, New Delhi — 66

Dated : 16 Jan 2009

OFFICE ORDER

Consequent upon her repatriation from the Income Tax Appellate
Tribunal, New Delhi after completion of deputation period of 04 years, the
notional pay of Smt Anitha Jayakumar, Steno-11 1s tixed in the scale of |
Rs /OOO -150-8000 wef 16.12.2008 as under:-

# |
“ (2)ThePayason1512.2004 = Rs.5900-
(In the pay scale of Rs. 5000-150-8000)

(b) Pay as on 01.04.2005 - = Rs. 6050/-
»*  (on Grant of Annual Increment) d

DATE OF NEXT INCREMENT 01 Apr 2006

Further, her Pay will be fixed as on 01.01.2006 as per Central Civil
Services (Revised Pay ) rules 2008 ( On implementation of 6™ CPC)

a
N‘b 3 (M@y ¢
ohinder Singh)

w y\ o) - Assistant Registrar (Admn)
9 (Aﬂ
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F.No. 27(52)/ MACP/CESTAT/Admn. /09
Customs Excise & Service Tax, Appellate Tribunal
West Block No.2, R.K. Puram, New Delhi-66

Dated : 24.06.2010
ORDER

Consequent upon the implementation of the Modified Assured
Career Progression Scheme for the Central Government Civilian
Employees vide DOP&T O.M. 35034/3/Estt.(D) dated 19.05.2009, the
duly constituted Selection Committee, in its meeting held on 10th June
2010 at CESTAT Mumbai has approved the first financial upgradation in
respect of the following Steno Gr-II of the Tribunal to the next higher
grade pay as given below w.e.f. the dates mentioned against each.

Sl. | Name of officials Place of | Present | No. and Grade
No. | and designation posting .| Grade date of Pay
Pay MACP due |dueon
(Rs.) grant
of
MACP
P (Rs.)
\1/VMS. Anitha Delhi 4200/ - 1st MACP - | 4600/ -
Jaykumar, 01.09.2008
Steno - II -
2 Sh. L.P. Pant, Delhi 4200/ - 1st MACP - | 4600/ -
- | Steno - 1T 01.09.2008
3. | Ms. Kamala, Delhi 4200/ - 1st MACP - | 4600/ -
Steno Gr. I 01.01.2010
4. Ms. Ranju Delhi 4200/- 1st MACP - | 4600/-
Madhra, 01.03.2010
Steno Gr. 11 :
5. | Sh. T.V. Mumbai | 4200/- 1st MACP - | 4600/-
Unnikrishnan, 01.09.2008
Steno- II
6. | Sh. Sudhakaran A | Mumbai |4200/- | 1st MACP - |4600/-
Steno 11 01.09.2008
7. | Sh. G. Sridhar, Chennai | 4200/- 1st MACP - | 4600/-
Steno 11 01.09.2008

The above financial up-gradation will have no change in the
designation, classification or higher status of the officials. :

The employee granted financial up-gradation under MACP Scheme
is required to exercise option under FR 22(1)(a)(1) within one month from
the date of issue of this order to get his/her pay fixed in the higher Grade
Pay either from the date of his/her up-gradation or from the date of
his/her next increment.




F.No. 348(76)/CESTAT/P.F/Admn-1998

Customs Excise & Service Tax, Appellate Tribunal
West Block No.2, R K. Puram, New Delhi — 66

Dated : 9" Aug 2010

OfFICE ORDER

Consequent upon the grant of 1% MACP wef 01/09/2008 as per the
instructions contained in DOP&T O.M. No. 35034/3/-Estt.(D) dated 19-5-
2009 wvide this office order No. 27(52)/MACP/CESTAT/Admn-09 dated
28.06.2010 to the pay scale of Rs. 9300-34800/- Grade Pay Rs. 4600/- the
pay of Ms. Anitha jaykumar, steno-II is fixed under the Rule FR 22 (I) (a)

(1) as under:-

S/No. Date Pay in the | Grade Pay
pay
Band/Scale
a) Pay as on 01/07/2008 Rs. 12710/- | Rs.4200/-
b) Pay fixed on 01.09.2008 under 1% Rs. 13220/- | Rs.4600/-
MACP
c) Pay after grant of annual increment on | Rs. 13760/- | Rs.1600/-
01.07.2009 ‘
d) Pay after grant of annual increment on | Rs. 14310/- | Rs.4600/-
01.07.2010

Date of next increment will be 01/07/20i1 ‘

o/

: (Mohinder Singh)
Asst.Registrar (Admn)
Copy to :-
1) The Pay & Accounts Officer, Min. of Finance, Deptt of Revenue,

New Delhi.
vi) ~TCash Section, CESTAT, New Delhi
1) Personal file/Service book
viil) Smt. Anitha Jayakumar, Steno-II, CESTAT, Delhi.
1x)  Guard file
vi)  Office Copy
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(RECORD OF;POSTINGS){
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District & Post

g

Date
' ®
Form _ To

Consequent upon implementation o
O.M. No. 10/02/2011-E.IIVA dtd. 19.3.201

-

FNo. 348(76)/CESTAT/98-Admn.
Customs Excise & Service Tax Appellate Tribunal
West Block No. 2, RK. Puram, New Delhi — 66.

OFFICE ORDER

Gr. 11, CESTAT, under CCS (RP) Rules, 2008 is fixed as under :

Stewe -
Basic Pay in the post of . - in the pre-revised ’1 6050/-
pay scale of Rs. 5000-150-8000/- as on 1.1.2006 | |
Basic Pay on 1.1.2006 after grant of annual | : | 6200/
increment due on 1.3.2006 (as per O.M. referred
above) .
: | Pay in the Grade Pay
Pay Band (Rs.)
. Rs.)
Revised Pay band and grade pay corresponding to Rs. 9300- 4200/-
the pre-revised scale as per CCS (RP) Rules, 2008 34800/-(GP)
Pay in the revised pay band/ grade pay as on|: 11540/- 4200/-
1.1.2006 B
Pay on grant of annual increment w.e.f. 1.7.2006 | : | 12020/- 4200/-
Pay on grant of annual increment w.e.f. 1.7.2007 12510/- 4200/-
Pay on grant of annual increment w.e.f. 1.7.2008 | : | 13020/- 4200/-
Pay after grant of 1™ MACP w.e.f. 1.9.2008 H 13540/- 4600/-
Pay on grant of annual increment w.e.f. 1.7.2009 | : | 14090/- 4600/-
Pay on grant of annual increment w.e.f. 1.7.2010 | ¢ | 14650/~ 4600/-
Pay on grant of annual increment w.e.f 1.7.2011 .| 15230/~ 4600/-

‘ v
Date of Next increment: 1.7.2012 /o? (4 ,
I ¥ \
\ . fﬁ_“\* \

Copy to:

,a

A

f Ministry of Finance, Deptt. of Expenditure
2, the pay of Smt. Anitha Jaykumar, Steno

Dated : 19/4/2012

w0
C S
Asst. Registrat/HOO

00 9% T g, TSI

ST S—
i 1 T
§ N !
3 H i




} ' ALLILT AL
o Statement of Fixation of Pay under Central Civil Service (Revised Pay) Rules, 2016

v HfSTORY , 1. Name of the Employees ANITHA JAYKUMAR

b

2. | Designation of the post in which pay is to be fixed
as on January 1, 2016

SR. PRIVATE SECRETAR}

Y-
Cicif 3. | Status (Substantive/Officiating)
2R .
Zvent affecti 4 | Pre-revised Pay Band and Grade Pay or Scale

[Vide inst - .
' Existing Emoluments Rs. 17740/-
(a) Basic Pay (Pay in the applicable P s. 22340/ -

‘ plus applicable Grade Pay or basic pay in the _

—_— applicable scale) in the pre-revised structure ' .
as on January 1, 2016.

(b) Dearness Allowance sanctioned Rs. 27925/ -
w.e.f. 01.01.2016.
(c) Existing emoluments (a+Db) Rs. 50265/~

A Basic Pay (Pay in the applicable Pay Band Plus | Rs. 22340/- /
applicable Grade Pay or basic pay in the applivable
scale) in the pre-revised structure as on January 1,
2016.

7. | Applicable Level in Pay Matrix corresponding to Pay Level-07
Band and Grade Pay or scale shown at
S. No. 4

8. | Amount arrived at by multiplying Sl. No. 5 by 2.57. | Rs. 57414/~ e

b

9. | Applicable Cell in the Level either equal to just L4 10, 1;:‘\’:9:‘; r1ugeQ
above the Amount at Si. No. 8 ; ' 7 areu byl

f s oA
10. | Revised Basic Pay (as to Sl. No. 9) R éﬁ %

11. | Stepped up pay with reference to the revised Pay of | NA
junior, if applicable (Rule 7 (8) and 7(10) of CCS
(RP) Rules, 2016) Name and pay of the junior also
to be indicated distinctly.

12. | Revised pay with reference to the Substantive Pay NA
in cases where the pay fixed in the officiating post
is lower than the pay fixed in the substantive post if
applicable [Rule 7 (1 1)}

13. | Personal Pay, if any [Rules 7(7) and (8)] NA

14. | Non-Practicing Allowance as admissible at present
in the existing pre-revised structure(in terms of




Para 4 of this OM)

T

15 | Date of next increment (Rule 10) and Pay after
. grant of increment

Date of Increment

01.07.2016

01.07.2016

Pay after increment i

applicable Level of Pay-‘
Matrix

Rs. 60400/- ,—

. e
o - \
Date : 05.08.2016
Office : CESTAT,
M/o Finance,
D/O Revenue Cust
?
Wl
8)14
Dert )
u‘;’r ' BN, y
Cusgeri | 1ol

_S - Wt
ty Registrgrs(Are?ggl.)rax . Weéf@?‘t e
xcise & Se : Je oo
cummso E“ate Tribulzalp am ; Ne
Block No. 2, R.K. Pu
et New Delhi-110066

e

glh“&%mw

Signature & Designation of Head of Department ™

S R gy ¢
oms Excise &

! i m/\ﬁfest Block No-2
-9 T8 ey

ice Tax

“dram
o L. Puram

Nil

Si Sitdicuy SRy
Service Tax Appeliate Tribunal

ST/ New Belhi-11008

&
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S. No. | From |To Post scale of pay & ™ R
Office with station Substantive | Officiating
1 2 2 . |

F. No. 348/76/ CESTAT/98/Admn. /Vol-11

Customs Excise & Service Tax Appellate Tribunal
West Block No. 2, RK. Puram, New Delhi - 66.

Dated : 30.11.2017

ORDER

Consequent upon the completion of 03 years of regular service in the Grade

Pay of Rs. 4600/-, the pay of Smt. Anitha Jayakumar, Senior Private Secretary,
CESTAT, New Delhi vide Ministry’s letter no. 27/31/2008—Ad.IC dated 17.05.2010
and 09.01.2012 is upgraded to the Grade Pay of Rs. 4800/~ w.ef 17.09.2017 and

her pay is fixed as under:-

Pay Fixed in the
pPay Matrix as
per 7® CPC

Pay Band
(Rs.)

(Prc—revised)

Rs. 62200/~
(Level-7)
Index-12)
Rs. 64100/-
(level-8)
Index - 11)

9300 34800/-
+ 4600/ - PB-2

Pay drawn as on 16.09.2017

9300
34800/~ +
4800/ - PB-2-

Pay w.e.f. 17.09.2017 on completion of
03 years in the Grade Pay of Rs. 4600/ -
(pre-revised) and upgradation in the
grade pay of Rs. 4800/- (pre-revised)
vide Ministry’s letter no. 27/31/2008-
Ad.IC dated 17.05.2010 and 09.01.2012

Date of next jincrement 01.07.2018

. A
i (Bineesh Kumar K.S.)
/ Deputy Registrar (Admn.)

[
Copygto -
1.’ The Pay & Accounts Officer, Ministry of Finance, Deptt. of Revenue, New Delhi
2. The Accounts Officer, CESTAT, New Delhi
3. Smt. Anitha Jayakumar, SPS, CESTAT, New Delhi. -~ %’ s
4 Personal file/ Service Book - (L
5. Guard file/ Office cop! Deputy Regis""f (AdMIg=
Customs, Excise & service Tax ©

Appchis'

—ikuyna' —

Waest Bloek No- £

o _
152 7 lowel- R\'é@( |-

Lewr(' g

- -
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F.No. 348(76)/CESTAT/98-Admn.
Customs Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi — 66.

Dated : 19/4/2012

OFFICE ORDER

Consequent upon implementation of Ministry of Finance, Deptt. of Expenditure
O.M. No. 10/02/2011-E.IT/A dtd. 19.3.2012, the pay of Smt. Anitha Jaykumar, Steno
Gr. I, CESTAT, under CCS (RP) Rules, 2008 is fixed as under :
<A e (TL
Basic Pay in the post of UB€ in the pre-revised | : | 6050/-
pay scale of Rs. 5000-150-8000/- as on 1.1.2006
Basic Pay on 1.1.2006 after grant of annual | : 6200/-
increment due on 1.3.2006 (as per O.M. referred
above)

Pay in the Grade Pay
Pay Band (Rs.)
(Rs.)

Revised Pay band and grade pay corresponding to | : Rs. 9300- 4200/-
the pre-revised scale as per CCS (RP) Rules, 2008 34800/-(GP)

Pay in the revised pay band/ grade pay as on | : 11540/- 4200/-
1.1.2006

Pay on grant of annual increment w.e.f. 1.7.2006 12020/- 4200/-
Pay on grant of annual increment w.e.f. 1.7.2007 12510/- 4200/-
Pay on grant of annual increment w.e.f. 1.7.2008 13020/- 4200/-

Pay after grant of 1 MACP w.e.f. 1.9.2008 : | 13540/- 4600/-
: | 14090/- 4600/-

Pay on grant of annual increment w.e.f. 1.7.2009
Pay on grant of annual increment w.e.f. 1.7.2010 14650/- 4600/-
Pay on grant of annual increment w.e.f. 1.7.2011 15230/- 4600/-

Date of Next increment: 1.7.2012

Asst. Registratt HOO

Copy to:

1. The Pay & Accounts Officer, Ministry of Finance, Deptt. of Revenue, New
Delhi

The Accounts Officer, CESTAT, New Delhi

Smt. Anitha Jaykumar, Steno Gr. II, New Delhi

Personal file/ Service Book

Guard file/ Office copy

N R W



F.No.3/CESTAT/DPC/PA-PS/93-RR
Customs Excise & Service Tax
' Appellate Tribunal
West Block No. II, R.K. Puram,
New Delht — 110 066.

Dated : | £09.2014

ORDER

Consequent upon the recommendations of the Departmental Promotion
Committee, Smt. Anitha Jayakumar, Steno Gr. II is hereby promoted to the post
of Scnior Privatc Scerctary on regular Lasis i the pay Laud (PB-2) Rs. 9300-
34800/- and Grade Pay Rs. 4600/- at CESTAT, New Delhi with effect from the
date she takes over charge.

She will be on probation for two years. _%1

(A.Mohan Kumar) 7 %'
Registrar

Copy to:

L. The Pay & Accounts Officer, Ministry of Finance, Deptt. of Revenue,
New Delhi.

PA to Registrar, CESTAT, New Delhi

The Accounts officer, CESTAT, New Delhi

Smt. Anitha Jayakumar, Steno Gr. II, CESTAT, New Delhi.

Service Book/ Persona], fil

Guard file/ Office copy

Qv WL

gg/g%
17, 9/

(Mukesh Gugta) L

Asstt. Registrar(Admn.)



INCOME TAX APPELLATE TRIBUNAL:DELHI BENCHES:NEW DELHI

*  PAY FIXATION OF PRIVATE SECRETARIES OF |.T.A.T., DELHI BENCHES iN PURSUANCE OF D/O
EXPENDITURE, M/O FIANANCE, O.M NO. F.No. 1/1/2008-IC dated 13th NOVEMBER 2009 REGARDING

GRANT OF REVISED PAY STRUCTURE OF GRADE PAY OF RS. 4600

IN THE PRE-REVISED SCALE

OF RS. 6500-10500 AS ON 01.01.2006 WHO WERE EARLIER GRANTED NORMAL REPLACEMENT
PAY STRUCTURE OF GRADE PAY OF RS.4200 IN THE PAY BAND PB-2 AS ON 01.01.2008.

NAME SMT ANITHA JAYAKUMAR

1 Existing Scale of Pay

2 Pay Band applicable

3 Upgraded to the scale of Pay
(w.r.t. O.M. dated 13th November 2009)

4 Existing basic pay as on 01.01.2006

5 Pay after multiplication by a factor of 1.86

6 Pay in the Pay Band PB-2

7 Pay in the pay band after including benefit of

bunching in the pre-revised scale of Rs. 7450-225-
11500/-,if admissible

8 Grade Pay attached to the scale of Rs.7450-225-
11500/-

9 Revised basic pay-total of pay in the pay band and
grade pay as on 01.01.2006

Private Secretary

Rs. 8500-10500
(Corresponding Grade Pay Rs. 4200/-)

PB-2 ks. 9300-34800/-

Rs. 7450-225-11500/- ‘
(Corresponding Grade Pay Rs. 4600/-)

6700
12462

{Rounded off to Rs. 12470/-)
12470

Nit
Rs. 460U/-

Rs.12470+4600 17,070

INCREMENTS
Sl. No. Date of Rate of PAY G.P. TOTAL
Increment increment PAY
1 1/7/2006 520 12990 4600 17590
2 1/7/2007 530 13520 4600 181420
1/7/2008 to 550 14070 4600 18670
3 15.12.2008

DATE: 25.02.2010




Annex-ii

Statement of fixation of pay under Central Civil Service (Revised Pay) Rules, 2008

Name of the Government Servant Smt. Anita Jyakumar

Designation of the post in which pay is to: Steno Gde-ll
be fixed as on January 1, 2006
Status (Substantive/Officiating) : Substantive

Pre-revised scale(s) of pay applicable for : Rs. 5000-150-8000/-

the post (In case more than one scale of
pay is applicable for the post and these
have been merged in pursuance of the
recommendation of the Sixth CPC in a
single revised scale, the scale of pay in
which the employee was actually drawing
his pay should be specified)

Existing emoluments as on January 1,

2006-
(a)  Basic pay (including Stagnation : Rs. 6,050/-

Increments, if any)

(9) Dearness Pay : Rs. 3,025/-

(hy  Dearness Allowance applicable at :@24%Rs.2,178/-
AICPI average 536(1982=100)

(d)  Total existing emoluments [(a) to : Rs. 11,253/-

()]

Revised pay band and grade pay
corresponding to the pre-revised scale
shown at SI. No.4 above. (In the case of
HAG+ and above the appropriate scale
may be mentioned)

Rs. 9300-34800/-
Rs. 4200/-

Pay in the revised pay band/scale in Rs. 11,260/-

which pay is to be fixed as per the fitment
table attached at Annex-1. .

Rs. 4,206/-

/
/

Grade pay to be applied in terms of Rule:
4 of CCS (RP) Rules, 2008.

Stepped up pay with reference to the Nil

Al
T el



revised of Junior, if applicable [Notes

7 and 10 below Rule 7(1) of CCS (RP)
Rules, 2008]. Name and pay of the junior
also to be indicated distinctly.

10. Revised pay with reference to the : Nil
Substantive Pay in cases where the pay
fixed in the officiating post is lower than
the pay fixed in the substantive post if
applicable [Sub Rule (2) of Rule 7]

11.  Personal Pay, if any (Notes 6 and 8 below: Nil

Rule 7(1)
12.  Revised emoluments after fixation
(a) Pay in the revised Pay Band/Pay : Rs. 11,260/-
Scale
Rs. 4,200/-

(b) Grade Pay
(c) Special Pay, if admissible (Sub Rule:  Nil

1(C) of Rule 7)
(d) personal Pay, if admissible : Nil
(e)  Non-Practicing Allowance, if : NA

admissible [Sub Rule 1(D) of Rule7]

13.  Date of next increment (Rules 9&10) and:
pay after grant of increment

Pay after Increment

Date of Increment :
Pay in the Pay Grade Pay (Wherever
Band/Scale applicable)
01/07/2006 Rs. 11,730/- Rs. 4,200/-
01/07/2007 Rs. 12,210/- Rs. 4,200/-
01/07/2008 Rs. 12,710/- Rs. 4,200/-
NA

14.  Any other relevant information

i ‘z‘l&“‘éﬁ

Date: .3 \‘\\‘ @%

Signature & Designation of Héad of Office
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F.No. 348(77TYCESTAT/P F/Admn-2000
Customs Excise & Service Tax, Appellate Tribunal
West Block No.2. R.K. Puram, New Delhi — 66

Dated : 9" Aug 2010
OFFICE ORDER

Consequent upon the grant of %AC‘P wef 01/09/2008 as per the
mstructions contained in DOP&T OQ.3% No. 35034/3/-Estt.(D) datcd 19-5-
2009 vide this office order No. 27(52)/MACP/CESTAT/Admn-09 dated
28.06.2010 to the pay scale of Rs. 9300-34800/- Grade Pay Rs. 4600/- the
pay of Sh. L.P.Pant, steno-1l is fixed under the Rule FR 22 (1} (a) (1) as

under:-
| S/No. Date Pay 1n the | Grade Pay
| pay
i Band/Scale
a) Pay as on 01/07/2008 Rs. 12710/~ | Rs.4200/-
{
'b) Pay fixed on 01.09.2008 under 1% Rs. 13220/- 4 Rs.4600/- #
MACP \/
c) Pay after grant of annual increment on | Rs. 13760/~ | Rs.4600/-
101.07.2009 '
d) Pay after grant of annual increment on | Rs. 14310/~ | Rs.4600/-
01.07.2010 —

Date of next if»efément will be 01/07/2011

\ r
\ y
W (M (&Xr)fﬁésmgh)

Asst.Registrar (Admn)
{ 1 | | ] i

I I I l
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¢ F.No. 27(52)/ MACP/CESTAT/Admn. /09
3 Customs Excise & Service Tax, Appellate Tribunal
£ ! West Block No.2, R.K. Puram, New Delhi-66 6
3:?: peiom— :%’2
i
Dated : 2§.06.2010
! ORDER
7 Consequent upon the implementation of the Modified Assured
| Career Progression Scheme for the Central Government Civilian

Employees vide DOP&T O.M. 35034/3/Estt.(D) dated 19.05.2009, the
duly constituted Selection Committee, in its meeting held on 10t June
2010 at CESTAT Mumbai has approved the first financial upgradation in
respect of the following Steno Gr-II of the Tribunal to the next higher
grade pay as given below w.e.f. the dates mentioned against each.

L Sl. | Name of officials Place of | Present | No. and Grade
Neo. | and designation posting | Grade date of Pay
| Pay MACP due | due on
{Rs.) grant
of
— MACP
(Rs.) —
| 1 | Ms. Anitha Delhi 4200/- [ 1stMACP - |4600/-
Jaykumar, 01.09.2008
Steno - 11
[ 2 Sh. L.P. Pant, Delhi 4200/- 1st MACP - | 4600/-
Steno - II 01.09.2008
— 3. | Ms. Kamala, Delhi 4200/ - 1st MACP - | 4600/-
Steno Gr. Il 01.01.2010
| 4. | Ms. Ranju Delhi 4200/- 1st MACP - | 4600/-
Madhra, 01.03.2010
Steno Gr. Il
— 5. {Sh.TV. Mumbai | 4200/- 1st MACP - | 4600/~
Unnikrishnan, 01.09.2008 .
I Steno- II
6. | Sh. Sudhakaran A | Mumbai | 4200/- 1st MACP - | 4600/-
Steno 11 01.09.2008
B 7. | Sh. G. Sridhar, Chennai | 4200/- 1st MACP - | 4600/~
Steno 11 01.09.2008 '—i—-

The above financial up-gradation will have no change in the
designation, classification or higher status of the officials.

The employee granted financial up-gradation under MACP Scheme
—  is required to exercise option under FR 22(1)(a)(1) within one month from
the date of issue of this order to get his/her pay fixed in the higher Grade
Pay either from the date of his/her up-gradation or from the date of
his/her next increment. . e

The Officials are entitled for fixation of pay as per the provisions of
CCS (Revised Pay) Rules, 2008 and DOP&T’s guidelines on MACPS dated
19.05.2009.

No stepping up of pay band or grade pay is admissible with regard
to junior getting more pay that the senior on account of pay fixation.

The above financial up-gradation will be withdrawn, in case it is
noticed later that the M given is incorrect and the excess payment
made on account of thMACP will be deducted /adjusted from the future

salary of the employee
T AL il Gu_

% . (8. CHANDRAN)
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E.No. 348/77CESTAT/98-Admn.
Customs Excise & Service Tax Appellate Tribunal
West Block No. 2, RK. Puram, New Delhi — 66.

Dated: 16 /4/2012

OFFICE ORDER

Consequent upon implementation of Ministry of Finance, Depft. of Expenditure
O.M. No. 10/02/2011-E.IIVA dtd. 19.3.2012, the pay of Sh. L. P. Pant, Steno-11,
CESTAT, under CCS (RP) Rules, 2008 is fixed as under :

Basic Pay in the post of Glews —{1 : in the pre-
revised pay scate of Rs. 5000-150-8000 as on
1.1.2006
Basic Pay on 1.1.2006 after grant of annual
increment due on 1.3.2006 (as per O.M. referred

above)
S 1 il
Band (Rs.)
Revised Pay band and grade pay corresponding 9300-34800/-, 4200/-
to the pre-revised scale as per CCS (RP) Rules, 7
2008

Pay in the revised pay band/ grade pay as on
1.1.2006

Pay on grant of annual increment w.e.f. 1.7.2006 -mlm_
Pay on grant of annual increment w.e.f. 1.7.2007 -m_mx_‘
Pay on grant of annual increment w.e.f. 1.7.2008 lﬂm
Pay after 1° MACP w.e.f 1.9.2008

Pay on grant of annual increment w.e.f. 1.7.2009
Pay on grant of annual increment w.e.f. 1.7.2010
Pay on grant of annual increment w.g 13,2011 -m_ 4600/- .~

Date of Next increment: 1.7.2012

| .v]v/ ™ 1
\\‘t f/ga%\‘ %erma)“\

Asst. Registrar/HOO

Copy to:
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Office with ctatinn Ooa s - -
A VU OO/ LI JAEDIAL/YS/ ADMN.
Customs Excise & Service Tax Appellate Tribunal
— West Block No. 2, R.K. Puram, New Delhi - 66.
1 :
Dated : 08.12.2017;
-ORDER
— Consequent upon f:he completion of 03 yeafs of regular service in the Grade
| i Pay of Rs. 4600/ -; the pay of Sh.»L.P. Pant, Senior Private Secretary, CESTAT, New
B ( Delhi vide Ministry’s letter no.- 27/31/2008-Ad.IC dated 17.05.2010 and
T I .! 09.01.2012 is upgraded to, the,Grade: Pay. of Rs. 4800/- w.e.f. 01.12.2017 and his
—_— ¢« pay is fixed as under:-
. -~
N ' | S.L. | Particulars | PayBand Pay Fixed in the
S " No (Rs.) | Pay Matrix as
; ) (Pre-revised) per 7t CPC
1. Pay drawn as on 30.11.2017 -~ 19300 3480_0/- Rs. 62200/-
—_— +4600/- PB-2 | (Level-7)
: , LN Index-12) i
— _ 2. | Pay w.e.f. 01.12.2017 on completion of | 9300 Rs. 64100/- //
, 03 years in the Grade Pay of Rs. 4600/- | 34800/- +. (level-8)
[ (pre-revised) and upgradation in the | 4800/- PB-2- | ndex - 11)
| grade pay of Rs. 4800/- (pre-revised) ‘
, vide Ministry’s letter no. 27/31/2008-
- ' L Ad.IC dated 17.05.2010 and 09.01.2012
Date of next increment 01.07.2018
—_—t /$,, el e
(Bineesh Kumar K.S.)
— Deputy Registrar (Admn.)’
Copy to : :
% 1. The Pay & Accounts Officer, Ministry of Finance, Deptt. of Revenue, New Delhi
! — : 2. The Accounts Officer, CESTAT, New Delhi
] 3. S .P. Pant, SPS, CESTAT, New Delhi. * —
’ 4_ Personal file/ Service Book
. Guard file/ Office copy ;
. /
Z‘C ok r .
O\ ¢ 50Ty ﬁ\/f/(( % & /4 [CU‘] /7
o 7 4 4G L
LE i F(’/&" Q /




) —=ssmrsesder ouUAl LIVI Service T ! ¢l Rules, 2016

“’ |
.I'1.” | Name of the Employees | L. P. PANT

/' 2. | De ‘gnation of the post in wh
j

ich pay is to be fixed / SR. PRIVATE SECRETARY
as on January 1, 2016

Existing Emoluments

(a) Basic Pay (Pay in the applicablm}.f 3 a
plus applicable Grade Pay or bas
applicable scale) in the
as on January 1, 2016.

Rs. 1774078 4600,
d | Rs. 22340/- ~—
I¢ pay in e
pre-revised structure

Dearness Allowance sanctioned
w.e.f. 01.01.2016.

Existing emoluments

Rs. 27925/-

(a+b)

Basic Pay (Pay in the applicable Pay Band Plus | Rs. 22340/-
applicable Grade Pay or basic pay in the applicable

scale) in the pre-revised structure as on January 1,
2016.

7 Applicable Level in Pay Matrix corresponding to Pay
Band and Grade Pay or scale shown at '
S. No. 4
8. Amount arrived at by multiplying SI. No. 5 by 2.57/
ya
9. | Applicable Cell in the Level either equal to just
above the Amount at S, No. 8
Revised Basic Pay (as to SI. No, 9)
11. | Stepped up pay with reference to the revised Pay of
Junior, if applicable (Rule 7 (8) and 7(10) of CCS
(RP) Rules, 2016) Name and pay of the junior also
to be indicated distinctly.
12.

Revised pay with reference to th
in cases where the pay fixed in
is lower than the pay fixed in
applicable [Rule 7 (11)]

e Substantive Pay
the officiating post
the substantive post if

13. | Personal Pay, if any

[Rules 7(7)

14. Non-Practicing Allowance as admissible at present

in the existing pre-revised structure(in terms of




i
3
i
¥
1
1
¢

Para 4 of this OM) ' I

15 | Date of next incremenﬂt; (Rule 10) and Pay after 01.07.2016

Pay after increment in

grant of increment
Date of Increr%

applicable Level of Pa

Matrix e

0110112018 \/ Rs. 60400/ /

01.07.20

MICE

]
1 %seleﬁ' E‘ns?gonbtion Nil A
ger * a?‘ R%‘ileé't. {
1 ked & FOU o

")
Date : 05.08.2016 Signature & Designation of Heacﬂ)f Department

Office : CESTAT, =, A wmER /AL MOMAN KUMAR
: . Troasel L saisieal
M/o Finance, STRIRCR AR ST TR RN VML Ty

Customs Excise & Service Tax Appellate Tribunal
wUs /S West Block No-2
. . 4, ¢ &l /New Delhi-110068

D/o Revenue

A
Sl

Deputy Registrar (Admn.)
Customs, Excise & Service Tax
Appellate Tribunal
West Block No. 2, R.K. Puram
New Delhi-110066




F.No. 27(52) /MACP]CESTAT/Admn. J09
Customs Excise & Service Tax, Appellate Tribunal
West Block No.2, RK. Puram, New Delhi-

Dated : 2§.06.2010

ORDER
Consequent upon the huph,muul;ﬂﬁnn of the Modified Assured
Career Progression Scheme for thé - entral Governthietil Otwilian
Employees vide DOP&T O.M. 35034/3/Estt.(D) dated 19.05.2009, the
duly constituted Selection Committee,,‘_in:its meeting held on 10tr June
2010 at CESTAT Mumbai has appr! ed the first financial upgradation in
' the next higher.

respect of the following Steno ‘Grallfof the Tribunal to
given below w.e. the dates mentioned against each.

grade pay as
Name of officials
and designation

Me. Anitha
Jaykumar,
1

Steno - |
hSteno - 11 01.09.2008
Ms. Kamala, - RE ‘ MAGP

Steno Gr. 1 - o {
18t MA
01.03.2010

i Sh. T.V. 1st MACP -
01.09.2008

'§Un ikrishnan,
it
15t MACP - /-
01.09.2008
{14200/~ | 1 MACP -
O 01.09.2008

o change in the

The above financial up,—g;g,g),gtior& .'w'\ﬂ have n
higher status of the officials.

designation, classification or
dation under MACP Scheme

The employee granted financial up-gra

is required to exercise option under FR 22(1)(a)(1) within oné€ month from
the date of issue of this order toget. hi ‘her pay fixed in the higher Grade:
Pay either from the date of his/her ‘up-gradation or from

his/her next increment.

the date of

e it

s of

The Officials are ehtitiéd‘f‘c'); fixation “of p;y as .pe':”jt,he provision
i n MACPS dated

CCS (Revised Pay) Rules, 2008 and DOP&T’s guidelines 0!
19.05.2009. : s
] No stepping’ up of pay band or.grade pay is admissible with regard
to junior getting more pay that the senior on account of pay fixation.
The above financial up-gradation will be withdrawn, in case it is
incorrect and the excess payment

noticed later that the MACPS. given is
he MACP will be deducted /adjusted from the future

made on account of t
At il A

salary of the employee.
3N
: (s. CHANDRAN)
¢ Registrar




QTAT/Aud it-08-09/Admn.

v No 28(12)/CES
Cusioms Fxcise & Service Tax Appellate Tribunal
New Delhi - 66.

west Block No. 2, R.K. Puran,
' © Dated:
FFICE ORDER A

M=

jn compliance of the observation dated 3.6.2009 made ty the inferns
F.No. 348(49)/CESTAT/99 dt

ir supersession of CES1AY office urder in
t. Kamala, Steno Gr. I3, on absorption in-the post of Steno (

the pay of Sm
pay scale of Rs. 5000-150-8000/- w.e.f. 1.3.2005 in the Tribunal, is fixed &

——_———-—_‘——___/—_————-___u"_——’-’-ﬂﬂ/T—T'_—_‘
Pay fixed in the scale of Rs. 5000-150-8000/- (on | : Rs. 5000/-
appointment in the Tribunal on deputation basis)

w.ef 1.1.2000 E
Pay after grant of annual increment on 1.1.2001 ‘*’J Rs. 5150/~
ant of annual increment on | : Rs. 5300/-

Notional pay after gr
1.1.2002 in the scale of Ks. 5000-1 50-8000/- . o
after grant of annual increment oOn | - Rs. 5450/- ‘

| Notional pay
1.1.2003 in the SC _le_a_ngs.SOQO-lS_O—SOOO/L__ B _
Notional pay after grant of annual increment on | - Rs. 5600/-
1.1.2004 in the scale of Rs. 5000-150-8000/- | L
. | Rs. 5750/

Notional pay after grant of annual increment 01
| 1.1.2005 in the scale of Rsﬂ_()_@lSO-SOOO/—
- Pay ason 7 .3.2005 (on absorption in the post of
Steno Gr. 11 )in the scale of Rs. 5000-150-8000/-

Pay as-on 1.1.2006 atter grant of annual increment

| in the sculg_g_f_’_li_sﬁ()()&lSO»SOOO/» : o

e

Rs. 5750/~

T Rs. 5900

et s

Turther payrﬁ}iati‘c’:ﬁ’ of Smt. Kamala, Steno Gr. T will be d¢
s 2008 w.e.f. 1.1.2006

rvice (Revised Pay) Rul

m@{ﬁ\v ol

Ceatral Clvil Se
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F.No. 348(79)/ 1999/CESTAT/ P..F/Admn;. '
Customs Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi—66.

Dated : 3/2/201
OFFICE ORDER |

Consequent upon the grant of 1%t MACP to Smt. Kamala, Steno. It w.e.
01/01/2010 as per the instructions contained in DOP & T O.M. Nc
35034/3/Estt.-D dated  15.05.2009 vide this office order n
27(52)/I\/|ACP/CESTAT/Admn./09 dated 28.6.2010 to the pay band of Rs. 930!
34800/- and Grade Pay Rs. 4600/-, her pay is fixed under Rule FR 22 (1){(a)(i) ¢

under .-

S.No. Date Pay in the Pay Band | Grade Pay
1. Pay as on | Rs. 12900/- Rs. 4200/-
| 01.07.2009
5 |Pay fixed on|Rs. 13420/- 'Rs. 4600/-
| 01.01.2010 under 1% » ,
MACP '
3. Pay after grant of | Rs. 13960/- Rs. 4600/-
annual increment on
01.07.2010

Date of next increment : 01/07/2C

\ . | -
@M . | - (Naresh Kunr

Deputy Registrar/H

Lyl |0n 2yt L] thcot

e o o e e
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L0 Office with Station | Substantive | Officiating |~ (Vide Inst.

F .No.3/CESTAT/DPC/PA-PS/93-RR
Customs Excise & Service Tax Appellate Tribunal
West Block No. I, R.K. Puram, New Delhi — | 10 066. .

Dated: 06.11.2015

ORDER

Consequent upon the recommendations of the Departmental Promotion
Committee, the following Steno Gr. II of the Tribunal are promoted to the
post of Senior Private Secretary on regular basis in the pay band (PB-2) Rs.

9300-34800/- and Grade Pay Rs. 4600/-, at their respective stations, with
effect from the date they take over charge.

Name of the Officjal Place of posting
1. Sh. Sudhakaran, A. Mumbai
2. Sh.T.V.Unnikrishnan Mumbai
3. Sh. S. VijayaChandran Bangalore
& Smt. Kamala Allahabad
5. Smt. Ranju Madhra Delhi

‘The aforementioned officials will be on probation for two ygarss™ )

e

—_—
(A.Mohan Kumar) 6/ Jis
Registra}r

SPS to Hon’ble President, CESTAT, New Delhi
SPS to Hon’ble Smt. Archana Wadhwa, Member (J), CESTAT,
Bangalore
SPS to Hon’ble M. V. Ravindran, Member (7)), CESTAT, Mumbai
- SPS to Hon’ble Shri D.N. Panda, Member (J), CESTAT, Chennai
The Pay & Accounts Officer, Ministry of Finance, Deptt. of
Revenue, New Delhi. -

PA to Registrar, CESTAT, NewDelhi .. .-

. L
Deputy Registrar/ Asstt. Registrar, CESTAT, Mumbai/ Bangalore/-
Allahabad

The Accounts officer, CESTAT, New Delhi
The officials concerned '
Service Book/ Personal file
Guard file/ Office copy

ok x,?,‘?:'?g .
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Tatement of fixation of pay under Centraj Civil Services ( Revised Pay) rules 2016

Name of Employee

Designation of the post in which pay is to be
fixed as on Janua 2016

Status ( Substantive / Officiating)
PB-2 Rs 4600

Pre-revised Pay‘band and Grade pay or scale
Existing Emoluments Rs 16940 + 4600

Basic pay ( Pay in the applicable pay band plus | Rs 21,540/- 7

Substantive

applicable Grade Pay or basic pay in the
applicable scale) in the pre-revised structure as

on January 1, 2016 ( ]
Dearness Allowance sanctioned / Rs 26,925/- 7 |

w.ef.01/01/2016
Existing emoluments (a+b)

Rs. 48,465 _:

Basic pay ( pay in the applicable pay band plus | Rs 21,540/- ' T
" applicable Grade Pay or basic pay in the ' —
- applicable scale) in the pre-revised structure as
' on January 1, 2016 _

Applicable level in Pay Matrix corresponding to
pay band and Grade Pay or scale shown at S.
No 4 ’
Amount arrived at by multiplying S. No 5 by | Rs 55,358/-
2.57

~Applicable cell in the Level either equal to or F 7

I

L

~J
|

A1

. just above the amount at S.No 8
' Revised Basic Pay (as to S.No 9) s S8, 9:50/ ., -

Stepped up pay with reference to the revised pay | NA
of junior, if applicable (Rule 7(8) and 9(10)of
CCS (RP) Rules 2016) Name and pay of the
funior also to be indicated distinctly.

Revised pay with reference to the substantive NA
pav in cases where the pay fixed in the
afEciating post is lower than the pay fixed in the
substantive post if applicable (Rule 7(11
Personal pay, if any (Rule 7(7) and 7(8) NA

ﬁfm-f"racdcmg allowance as admissible at | NA
mesent in the existing pre-revised structure ( in
=rms of para 4 of this OM)

J=te of next increment (Rule 10) and pay after grant of increment

Yo of Increment Pay after increment in applicable Level of P ay Matrix
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23(21)/ Pay fixation/A&B/CESTAT/Admn-2012
Customs, Excise & Service Tax, Appellate Tribunai
West Block No. 2, R.K. Puram, New Delhi -110066

R e

Dated : 3.1.2023
OFFICE ORDER '

Consequent upon the completion of 04 years of regular service in the grade pay of Rs.

4800/- the pay of Smt. Kamala, Sr. P.S, CESTAT, Chandigarh vide Ministry’s letter No.
27/31/2008- Ad. 1C dated 17.05.2010 and 09.01.2012 is upgraded to the Grade Pay of Rs.

5400/- w.e.f. 16.11.2022 and her pay is fixed as under:-

Pay fixed in the pay matrix as per 7 CPC

’S. No. | Particulars
1 Pay drawn as on 15-11-2022 Rs. 72100/-
{Level-8/Index-15)
2. Pay wie.f. 16.11.2022 on completion | Rs.75600/-

of 04 years in the grade pay of Rs. | (Level-9/index-13)

4800/- (pre-revised) and upgradation
in the grade pay of Rs. 5400/- (pre-

revised) vide Ministry’s letter No.

27/31/2008- Ad. 1C dated 17.5.2010

and 9.1.2012.

Date of retiring on 31.1.2023

This pay fixation subject to final acceptance by audit & recovery of over payment, if
any, which shall be made in future.

(Mukesh Gu’pta)
Deputy Registrar

Copy to :

The Pay & Accounts Officer, Ministry of Finance, Deptt. of Revenue, New Delhi.
The Accounts Officer, Accounts Section, CESTAT, New Delhi.

Deputy Registrar, CESTAT, Chandigarh.
ﬂbé )r

Smt. Kamala, Sr. P.S, CESTAT, Chandigarh.
Y Yol /Dy. Reglstrar

OV A wN e

Service Book/Personal File.
-m;w w mr W i SRR/ CESTAT

(-
%L,.' s

. Guard file/ Office copy.
- 2/?"83(5.0;::\“ R
W@m 33 7 /R.K.Pumm.qu
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Statement of fixation of pay under Central Civil Service (Revised

Pay) Ruies, 2008.
\  Name of the Government Servant . Smt. Ranju Madhra
: ~
2 Designation of the post in which pay is to e - Steno Gr. ﬁ\
fixed as on 1.1.2006 N
— N
3 Status (substantive/ofﬁciating) . Substentive

4 Pre-revised scale(s) of pay applicable for post : Rs. 5000-15C;-800Q/l
(In case more than one scale of pay is
applicable for the post and these have been
merged in pursuance of the recommendation
of the Sixth CPCina single revised scale, the
Scale of pay in which thc cmployee Was

actuaily drawing his pay should be specified)

Existing emoluments as on 1.1.2006

5
a) Basic pay (Including Stagnation §7
Increments, if any) '
b) Dearness Pay - Rs. 2,950/_
c) Dearness Allcwance applicable at AICPT . Rs. 2,124 /-
average 536(1932=100) (24%)
d) Total existing emoluments[(a) t©0 ©)] - Rs. 10,974/-
6 Revised 7 pay pand and grade pay : Rs. 9300-34,800/- PB-2
Corresponding t0 the pre-revised scale shown G.P. Rs. 4200/-

at S1.No.4 above. (In the case of 1AL and
above the appropriate scale May he

mentioned)

7 Pay in the revised pay band/scale in which pay Rs. 10,980/-
is to he fixed as per the fitment table attached
at Annex-l.

g Grade pay to be applied in terms of Rule 4 of : Rs. 4,200/-
CCS(RP) Rules, 2008.

Stepped up pay with reference to the revised Nil
pay of Junior, if applicable Notes 7 and 10

below Rule 7(1) of CCS (RP) Rules 2008).

Name and pay of the junior aiso to be
ndicatzd distinetly,

0
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1¢  Revised pay with reference to the Sllbstarltive : Nil
Pay in cases where the pay. fixed in the N -
officiating post is lower than the pay fixed in '
—_— the Substantive post if applicable [Sub Rule
(2) of Rule 7] B
S /f 11 Personal, Pay, if any [Notes 6 and 8§ below : Nil e m:ofi Slg"
. [ Rule 7(1)] [ota! | s verif
t scal ' e
ce wi 12 Revised emoluments after fixation 5., : ,
‘ a) Pay in the Revised Pay Band/Pay Scale : Rs. 10,980/- SRS I,
bz_ Grade.: Pay . ‘ ‘ . Rs. 4,200/- R
¢) Special Pay, if admiggible [Sub Ruic 1(C) + NWIL
of Rule 7] )
d) Personal Pay, if admissible : NIL ;____
e) Non-Practicing Allowance, if admissible . N.A D
{Sub Rule 1(D) of Rulc 7] '
13 Date of next incremert(Rules 9&10) and" pay - * v
after grant of increment R
@ate of Increment Pay after Increment | b
Pay in the Pay Grade B -
Band/Scale
— - [1.7.2006 11,440
;: 1.7.2007 3 “1__},910
z 1.7.2008 . 12,400
- 14 Any other relevant information - 12,90
_ [-7-2009 S
i
?g;(%i‘le“"(";:?ﬁ s
Date: {13063 Signature & Designaﬁ?@__%ﬁh@ﬁ f office.
VT \ Deputy Hemsty U
g Customs, T e+
Appulia
West Block Ho. o 1R
— New Delinc 53007
— »
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Period i SO Pay
v ' T ¥ A9 o T B
mwe| ¥ @ emud
S.No. | From|To | Post scale of pay & B Rl
Office with station ‘Substantive | Officiating
S FNo.27/31/2008-Aa.IC :
. v Gbvernment of India P
, / . Ministry of Finance
o -t Department of Revenue
¢ ; AdAC
New Delni, the 1% Jan.,2009 “
Registrar,
CESTAT,
New Delhi
Sub:- Clarification on CCS{Revised Pay) Rules, 2008-reg v
Sir, / 5
This has reference to your letter £ No.1/6" CPC/ICESTATO08-Admn  dated
18.9.2008 addressed to Department of Expenditure with a copy 1o this Supartment
regarding revised pay scale for Senjor Private Secretary. ’ V
2. It is hereby clarified that Senior Private Secretary in CESTAT who has already
completed 4 years of service in the pre revised pay scale will be eligible for, tho grace
pay of Rs. 6400/~ in PB Il w.e.f. 1.1.2008 and those Senior Private Secretaries wha /il 2
complete 4 years of service after 1,1.2006 will be cligible for revised grade nay from the % >
date whenever they complete 4 years of service . 7 ’ o "
N . g ) . . »:\l: g . "
FEr

Yours faithfully

E3 Y _‘
T ey
L/ (Victor James)
\7‘ j Under Secretary to the Govlol India '
B it Ko
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srafer &
Period Pay
3 - 9T 3 9 T PR

W WiRa
From | To Post scale of pay & kS e
Office with station Substantive | Officiating ‘

e, 28IV CTSTAT Audit-08-09/Admn.

TER R I P

Custome Excise & Service Tax Appellate Tribunal
West Biock No. 2. R.K. Puram. New Delhi - 66.

OFFICE ORDER

In compliance of the ohszrvation dtd. 3.6.2009 made by the internal audit and
in supersession of CESTAT oifice order in F.No. 348(51)/CESTAT/99 dtd 27/4/2005, .
the pay of Smt. Ranju Madhra, on absorption in the post of Steno Gr. I in the pay
scale of Rs. 5000-150-8000/- .v.e.f. 7.3.2005 in the Tribunal, is fixed as uader :

Dated : 1/12/2009

Pay fixed in the scale of Rs. 5000-150-8000/- (on Rs. 5150/- ‘
appointment in the Tribunal on deputation basis)
w.e.l. 1.3.2000
Pay after grant of annual increment on 1.3.2001 Rs. 5300/-
Notional pay after grant of annual increment on Rs. 5450/-
1.3.2002 in the scale of Rs. 5000-150-8G00/-
Noticnal pay after grant of annual increment on Rs. 5600/-
1.5.2003 in the scale of Rs. 2006-150-8000/- E
Notional pay after grant of annual increment on Rs. 5750/- i
1.3.2004 in the scale of Rs. 5000-150-8000/-
Notional pay after grant of annual increment on Rs. 5900/-
1.3.2005 in the scale of Rs. 5000-150-8000/-

| Pay as on 7.3.2005 (on absorption in the post of | : | Rs. 5900/-
Steno Gr. II )in the scale of Rs. 5000-150-8000/-

Further pay fixation of Smt. Ranju Madhra,’Stenl Gr. II will be done as per the

Central Civil Serx

ice (Revised Pay) Rules 2008 w.e.f. 1.1.2006

Dy. Registrar (Admn.)
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IV HISTORY & VERIFI
Period | P
ay
- N - U2 3 91 7 TN
s No. | F I e
.No. | From [To- | Post scale of pay & ™ R
Office with station Substantive | Officiating
2 3 4 5 8-

[&/L& -4

oy, F.No.27/31/2008-Ad.IC
N Govermment of indid
. N Ministry of Finance
Department of Revenue
o ’ Ad.IC

PTa ]

New.Delhi, the 17" May, 2010

Registrar,
CESTAT,
New Delhi

/ Subi- Ray’_gsale'm the Grade of 8PS can:ying pre revised scale of Rs.6500-10500

regardi; g
Sir,

This has reference to your letter F.No.1/6" CPCICESTAT/09/-Admn/Part I} dated
31.12.2009 seeking clarification on s ior Private Secretaries in the
Tribunal. The matter was examined in this Departmen it i i
Kandaswamy, Smt.Seema Sadana and Smt. Chanderkanta had not completed 3 years
service as on 1.1.2008 and therefore they cannot be granted grade pay of Rs.4800/(as
admissible to the officials holding pre revised pay scale of Rs.7600-12000). In view of
this, the observation made by the audit is in order and these persons may be granted the
ding to the pre-revised scale of Rs.6500-10500 only.

grade pay correspon
Yours faithfully

L3 P 5
(Victor James)

" Under Secretary to the Govt.of India

To
The Registrar,
Customs, Excise and
West Block No. 2,
R.X. Puram,
New Delhi,
Subject : Pay Scale in th
10500- regardin

Sir,

This has reference to v
16.12.2011 and 18.11.2011 n
recensider the matter of grant
Q%Ec IL

< The matter was reconsi
the officers were promoted tm
of Grade pay of Rs.4800/- w.¢
to CESTAT vide letter dated 1"
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Period
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S. No- | From |To pw,miﬁi . A ' - b e | 2R

Eve fective

F.No. 27(52)/ MACP/CESTAT/Admn. /09 ! nt' aff_ectwg
Customs Excise & Service Tax, Appellate Tribunal L] [V|d'e instur

West Block No.2, RK. Puram, New Délhi<66 ) g

Dated : 23.06.2010 ' )
ORDER ; 7

Rk

Consequent upon the implementation of the Modified Assured
Career Progression Scheme for the Central Government Civilian
Employees vide DOP&T O.M. 35034/3/Estt.(D) dated 19.05.2009, the
duly constituted Selection Committee, in its meeting held on 10® June
2010 at CESTAT Mumbai has approved the first financial upgradation in
respect of the following Steno Gr-1l of the T ribunal to the next higher
grade pay as given below w.e.f. the dates mentioned against each.

No. and
date of
MACP due

Present
Grade
Pay

Name of officials
and designation

{Rs.)

1st MACP -

01.09.2008

| _
1 Ms. Amitha ‘ Dcthi
4600/ -

Jaykumar,
Delhi 3200/~ | 13t MACP - -
01.09.2008

Steno - 11
Delhi 1st MACP - 4600/ -
01.01.2010

Steno - I
lS. 'Ms. Kamala,
y. 00/'
Madhra, Q “
Steno Gr. 11
= MACP - | 4600/~

Sh. L.P. Pant,
Steno Gr. II
4. Ms. Ranju Delhi 4200/ - 1st MACP -

01.09.2008

Sh. T.V. Mumbai | 4200/~ 1
Unnikrishnan,
Steno- 11

* N 6. | Sh. Sudhakaran A Mumbai | 4200/~ 1st MACP - 4600/ -
. Steno 1l 01.09.2008

7 | Sh. G. Sridhar, Chennai | 4200/~ 1st MACP - 4600/-
Steno 11 01.09.2008

The above financial up-gradation will have no change in the
designation, classification or higher status of the officials.

The employee granted financial up-gradation under MACP “Scheme
is required to exercise option under FR 22(1)a)(1) within one month from

the date of issue of this order to get his/her pay fixed in the higher Grade
Pay either from the date of his/her up-gradation or from the date of

his/her next incremerntt. .
The Officials ar¢ entitled for fixation of pay as per the provisions of

CCS (Revised Pay) Rules, 2008 and DOP&T’s guidelines on MACPS dated
19.05.2009.

]
No stepping up of pay band or grade pay is aclissiblc with regard
to junior getting more pay that the senior on account of pay fixation.

The above financial up-gradation will be withdrawn, in case€ it is

soticed later that the MACPS given is incorrect and the excess payment

made on account of the MAC@be dedxcted / adjusted from the future

salary of the employee.
[ rnslld

N
‘ gl
(S. CHANDRAN)

Registrar

‘-nh-m«
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| Period - Pay - & 8- &
S. No. Post scale of pay & LG L e -
Offirr with ototin- ) : |

. ’
Y- C/p Y@‘W ~© F.No. 348(61)/CESTAT/99-Admn..

78 P “Customs Excise & Service Tax Appellate Tribunal

s
\Q/Y/&)\% West Block No. 2, R.K. Puram, New Delhi - 66.

OFFICE ORDER

Consequent upon implementation of Ministry of Finance, Deptt. of Expenditure .
O.M. No. 10/02/2011-E.III/A dtd. 19.3.2012, the pay of Smt. Ranju Madhra, Steno-IL,
Lare Taker, CESTAT, under CCS (RP) Rules, 2008 is fixed as under :

Dated : 18 /4/2012

Basic Pay in the post of §J@wer Lk, in the pre- 5900/-
revised pay scale of Rs. 5000-150-8000 as on
1.12006 p

Basic Pay on 1.1.2006 after grant of annual 6050/- /
increment due on 1.3.2006 (as per O.M. referred
above) '

Pay in the Pay | Grade Pay (Rs.)

Band (Rs.)
Revised Pay band and grade pay corresponding 9300-34800/-, | 4200/-
to the pre-revised scale as per CCS (RP) Rules, PB-2

-1 2008

Pay in the revised pay band/ grade pay as on 11260/- 42Q0/-
1.1.2006 /
Pay on grant of annual increment w.e.f. 1.7.20 11730/- 4200/- b
Pay on'grant of annual increment w.e.f. 1.7.2007 12210/- 4200/-
Pay on grant of annual increment w.e.f. 1.7.2008 12710/- 4200/-
Pay on grant of annual increment w.e.f. 1.7.2009 13220/- 4200/- 3
Pay fixed on 1" MACP w.e.f. 1.3.2010 i 13220/- 4600/-
Pay on grant two increments of 3% each (One for 14290/- 4600/-_,
MACP and one for Al) w.e.f. 1.7.2010 3
Pay on grant of annual increment w.e.f. 1.7.2011 14860/- 4600/- =~ E

% o

Date of Next increment; 1.7.2012
[ ] % e

Asst. Registrar/HOO e

N\ L \
K025
. K Verma) T
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fure and designation of Signature and designation of Signature of , 3
ng officer_[with date] verifying officer [with date] - Government servant Remarks

7 F. No. 348/61/CESTAT/99/Admn./Vol-li
Customs Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi - 66.

Dated : 16.11.18

ORDER

Consequent upon the completion of 03 years of regular service in the Grade Pay of Rs.
4600/-, the pay of Smt. Ranju Madhra, Senior Private Secretary, CESTAT, New Delhi vide
Ministry’s letter no. 27/31/2008-Ad.IC dated 17.05.2010 and 09.01.2012 is upgraded to the
Grade Pay of Rs. 4800/- w.e.f. 06.11.2018 and her pay is fixed as under:-

S. No. ] Particulars Pay Band Pay Fixed in the
(Rs.) Pay Matrix as per
(Pre-revised) 7" cpC
1. Pay drawn as on 05.11.2018 9300 34800/- + | Rs. 62200/-
4600/- PB-2 (Level=7)
. ) Index-12)
2. Pay w.e.f. 06.11.2018 on completion of | 9300 34800/- + | Rs. 6410%:
03 years in the Grade Pay of Rs. 4600/- | 4800/-PB-2- | (level-8)
(pre-revised) and upgradation in the index —11)
grade pay of Rs. 4800/- (pre-revised) vide
Ministry’s letter no. 27/31/2008-Ad.IC

| i dated 17.05.2010 and 09.01.2012

Date of next increment 01.07.2019

This pay fixation subject to final acceptance by audit & recovery of over payment, if an

which shall be made in future.
- ‘ y‘
1617
{Mukesh Gupta)
Assistant Registrar (Admn.)
Copyto:
1. The Pay & Accounts Officer, Ministry of Finance, Deptt,of Revenue, New Dethi
2. The Accounts Officer, CESTAT, New Delhi
3. Smt. Ranju Madhra, SPS, CESTAT, New Delhi. |
4. Personal file/ Service Book 79,/ st R”M';; g STAL
5. Guard file/ Office copy ) , m“:ﬂ & iy AES l
Ryet O T el :
e ™ i
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#91. | Name of the Employees RANJU MADHRA
2. | Designation of the post in which pay is to be fixed SR. PRIVATE SECRETARY
as on January 1,2016
3. Status (Substantive /Officiating) Substantive
"og‘{ﬁi?ﬂ ~n .
- — 8 X1
4. | Pre-revised Pay Band and Grade Pay or Scale, gty | PB- 2G. Rkb 13
7 1Y \wo\ Ty i ﬁ
5. | Existing Emoluments 1?‘%/ 3 MOO /-
(a) Basic Pay (Pay in the applicable Pay Band Rs. 21920/- /
plus applicable Grade Pay or basic paygag %1‘~~ " '
applicable scale) in the pre-revised structure | YA
as on January 1, 2016.
(b) Dearness Allowance sanctioned Rs. 27400/-
w.e.f. 01.01.2016.
(c) Existing emoluments (a+b) Rs. 49320/-
6. | Basic Pay (Pay in the applicable Pay Band Plus | Rs. 21920 /-
applicable Grade Pay or basic pay in the applicable
scale) in the pre-revised structure as on January 1,
2016.
7. Applicable Level in Pay Matrix corresponding to Pay Level-07
Band and Grade Pay or scale shown at
S. No. 4
8. | Amount arrived at by multiplying Sl. No. 5 by 2.57. | Rs. 56334/7
9. | Applicable Cell in the Level either equal to just 9
above the Amount at Sl. No. 8
A
10. | Revised Basic Pay (as to Sl. No. 9) / Rs. 56900/ - /
11. | Stepped up pay with reference to theé revised Pay of | NA
junior, if applicable (Rule 7 (8) and 7(10) of CCS
(RP) Rules, 2016) Name and pay of the junior also
to be indicated distinctly.
12. | Revised pay with reference to the Substantive Pay NA
in cases where the pay fixed in the officiating post
is lower than the pay fixed in the substantive post if
applicable [Rule 7 (11}]
13. | Personal Pay, if any [Rules 7(”3 and (8)] NA
14. | Non-Practicing Allowance as admissible at present | NA
in the existing pre-revised structure(in terms of

s

1



.

i
i

“ara 4 of this OM)

15 | Date of next increment (Rule 10) and Pay after 01.07.2016
grant of increment
Pay after increment inf

Date of Increment applicable Level of Pa!
Matrix
01.07.2016 ' g ,
| Rs.58600/- ~ T
. % L
16. Shhss e ﬁ%%‘patxon Nil oI B
Poy Centra\ C‘Vl‘jiq,é 2018. }fﬁﬁmﬁ
ovi'::& .'Z;‘d,’.d Correct. tqgel,s;
¢ ¢ \ G ' cer [w
W\ |
*IAA ] " - f_———
o M
Date : 05.08.2016  Signature & Des1gnat1on of Head of Department
. QOB cr'-*m/ Ay ?‘f’Oi (AN KUMAR
Office : CESTAT, W S aaistian —

. GLRES.RL N wal e guieltd Shgle vy
M/O Flnance> Customs Excise & Service Tax Appeliate Tribunal
D/o Revenue : gf¥Ed @ug /West Block No-2

WL @ g A"E Redl /New Dethi-110056

W
<13/

-

/(4

Deputy r oo hdmen )
Customs, &+ ol
Apr— . :\»J‘ﬂdp am
West Bloc! K ur
New Deini- . 0086

\ti\*\i\"\'\\.Hf!ll*l’\-HHH\'
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Post scale of pay &
Office with station
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Substantive

Officiating

Y PH’L

v

NG
N 'YV/D

tateme tion of pay under Central Civil

Name of the Government Servant

Designation of the post in which pay
is to be fixed as on Junvary 1,2006

Status (substantive/officiating)

Pre-revised scale(s) of pay applicable
for post (In case more than one scale
of pay is applicable for the post and
these have been merged in pursuance
of the recommendation of the Sixth
CPCina smglc revised scaie, the
Scale of pay in which the employee
was actually drawing his pay should
be specified)

Existing cmoluments as on January 1,
" 2006~

(a) Basic Pay (Including Stagnation
Increments, it any)

(b} Dearness Pay

(¢} Deamess Allowance applicable at
All average 536(1982 = 100) :

(d) “Fotal existing emoluments{(a) to ()} H

Revised pay band and grade pay
Corvesponding to the pre-revised scale
Shown at SL.No.4 above. (In the case of
HAG+ and above the appropriate scale

May be mentioned)
Pay in the revis:f pay band/scale in which
pay is to be fixed as per the fitment table

attached at Annex-I.

Grade pay to be applied in terms of Rule :
4 of CCS(RP) Rules, 2008,

Stepped up pay with reference to the  revised :
pay of Junior, if applicable {Notes 7 and 10
below Rule 7(1) of CCS (RP) Rules 2008}.

Name and pay of the junior also to be

indicated distinctly.

Revised pay with reference to the
Substantive Pay in cases where the
pay fixed in the officiating post is

nnex-ff
evised Pav) Rules, 2008,

Smt. P.K. Neela Reddy

# Sr. Private secremry

Substantive *

Rs. 7500-250-12000/-

Rs. 9,000/-
Rs. 4,500/-

Rs, 3,240/~
Rs. 16,740/-

Rs. 9300-34800/-

Rs.16,740/-

Rs. 4,800/«
Rs. 5,400/- (w.e.f. 26.12.2007
on completion of 4 years service
in the pre revised scale as
shown at Srl no. 4 above)

Nit

Nil

lower than the pay fixed in the
Substantive post if applicable {Sub
Rule (2) of Rule 7}

1)..  Personal, Pay, if any {Notes 6 and
8 helow Rule 7(1)}

12, Revised emoluments after fixation

(a) Pay in the Revised Pay Band/Pay:
Scale
() Grade Pay H

{c) Special Pay, if admissible (Sub
Rule 1(C) of Rule 7)
(d) Personal Pay, if admissible :
(e) Non-Practicing Allowance, if
admissibie {Sub Rule 1(D)
of Rule 7}

13, Date of next increment(Rules 9&10) :
and pay after grant of increment

Date of Increment

01/07/2006

01/07/2007
26/12/2007(on completion of 4 years)

01/07/2008

14, Any other relevant information

Nit

Rs. 16,740/-
Rs. 4,800/-

Rs. 5,400/ (w.e.f. 26.12.2007)

Nil
Nil
Pay after Increment
Pay in the Pay Grade Pay
Band/Scale (wherever
applicable)
Rs. 17,390/~ Rs, 4,800/~
Rs. 18,060/- Rs. 4,800/-
Rs. 18,060/- Rs. 5,400/-
Rs. 18,770/- Rs. 5,400/-

NA

LA

Cusife i

w-fa'r-ﬂ' a2l
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- Pericd . Annexure Ty -&

w9 e | g Statement of fixation of pay under Gentral Civil Service R

5 N . (Revised Pay) Rules, 2016 . 138
. No. 4 : ’ % af

§ rom § TO _PK. Neela Reddy Event affec

1 Name of the Employee

2 Designation of the post in which pay is to be fixed
as on 1% January 2016

[Vide int

: Sr. Private Secretary

3. Status (Substantive/Officiating} & : Substantive

1 - 2 3 4 Pre-revised Pay Band and Grade Pay of Scale : Rs. 9300-34800

5 Existing emoluments

(a) Basic Pay (Pay in the applicable Pay Band plus - 24,360/- (Pay) o
applicable Grade Pay or basis pay in the applicable scale) : 5.400/- (G.P)

in the pre-revised structure as on January 1, 2016.

(bY Deaméss Allowances sanctioned w.ef. 01.01.2016 : 37.200/-

84,418/ -

ic) Existing emolumenis (a+b)- |

- ; 6 Basic pay (Pay in the applicable Pay Band plus 1 29,760/~ /
. - applicable Grade Pay or basis pay in the applicable scale)
in the pre-revised structure as on January 1. 2016.

7 Applicable Leve! in Pay Matrix corresponding to Pay .9 — h
Band and Grade Pay or scale shown at S.No. 4 TR ——————
) 8 Amount arrived at by multiplying St. No. 5 by 2.57 © 1 76'483/- . E .

g /\pplibablebell'in ihe Level either equal to or just'above 77.900/-
the Amount al Si. No. 8 L itsaemg oo Tyl

10 Rewise:d-Basic Pay (as to Si. No. 9) - 77.900/- /

3 P N

v with reiye'ieﬂce to the revised Pay of

1" S\eppéd up pa
(10) of CCS (RP)

Junicf apphcable Rule 7(8)ana 7
Rules. 2016} :Name and pay of the junior also to be
indicated distinctly. RS

L02 -

) 12 Revised pay with refererice to the Substantive Pay n
R cases where the pay fixed invihe officiating post is lower
than the pay fixed iy the sdlistantive post if applicable
[Rule 7(11)]

13 Personal Pay if any [Rule 7(7) and 7(8)

the existing pre-revised structure (in terms of para 4 of this OM)

15. Date of next increment 9Rule (10) and pay after grant 01.07.2016
N of increment ’

- - Daie of Increment ' Pay after incrementin

applicable Level of Pay Matrix

; _ ; 01.'01.2016"/ “Rs. 77,900/ /’
01.07.2016 / o 'Rs"Bofzoé/-"""'/'

1
LI A ——
U —
[T
! -
. 14. Non-Practicing Allowances as admissible at presentin -
et et
—————————
s v——————
[ S
(L O ——
B e ——

» 14 Any other relevant information

Date: 01.08.2016
Office: CESTAT, Bangalore.

01!01!2Q15 e :
onwu gervice F

und ules, 2016. -

. — oAl
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Annexure

~,  Statement of fixation of pay under Central Civil Service
(Revised Pay) Rules, 2016

1. Name of the Employee - P.K. Neela Reddy

2. Designation of the post in which pay is to be fixed .
as on 1% January ,2016 ) - Sr. Private Secretary

3. Status (Substantive/Officiating) | : Substantive

4. Pre-revised Pay Band and Grade Pay or Scale : Rs. 9300-34800

5. Existing emoluments:
(a) Basic Pay (Pay in the applicable Pay Band plus : 24,360/- (Pay)
applicable Grade Pay or basis pay in the applicable scale) : 5,400/~ (G.P)
in the pre-revised structure as on January 1, 2016.
(b) Dearness Allowances sanctioned w.e.f. 01.01.2016 : 37,200/-
(c) Existing emoluments (a+b) - 64,418/-
6. Basic pay (Pay in the applicable Pay Band plus . 129,760/-
applicable Grade Pay or basis pay in the applicable scale)

in the pre-revised structure as on January 1, 2016.

7. Applicable Level in Pay Matrix corresponding to Pay : 9
Band and Grade Pay or scale shown at S.No. 4

8. Amount arrived at by multiplying SlI. No. 5 by 2.57 : 76,483/-

9. Applicable Cell in the Level either equal to or just above  : 77,900/
the Amount at SI. No. 8 :

10. Revised Basic Pay (as to Si. No. 9) - 77,900/-

11. Stepped up pay with reference to the revised Pay of : -
Junior, if applicable Rule 7(8) and 7 (10) of CCS (RP)

Rules, 2016]. Name and pay of the junior also to be

indicated distinctly.




Ry

_02 -

» 12. Revised pay with reference to the Substantive Pay in : -
cases where the pay fixed in the officiating post is lower
than the pay fixed in the substantive post if applicable
[Rule 7(1 M

413 Personal Pay if any [Rule 7(7) and 7(8) : -

14. Non-Practicing Allowances as admissible at presentin -
the existing pre-revised structure (in terms of para 4 of this OM)

15. Date of next increment 9Rule (10) and pay after grant - 01.07.2016
of increment

T 'Pay after increment in .
applicable Level of Pay Matrix

Date of Increment

Rs. 77,900/

Rs. 80,200/

14.  Any other relevant information

~
Date: 01.08.2016 (Signature of of Department)
Office: CESTAT, Bangalore. -
A Gl [ Asst. Registrar
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